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CENTRAL AIN ISTRATIVE TRIBWAL 

BANGALORE BENCH, 

Second Floor, .Comercial Complex, 
rndiranagar, 

Bangalore-38. 

298 

APPLICANTS:-Sri.G.R.Rangadharnaiah and Others 

v/s 
RESPCDENTS:- 'The Chairman,Railway Board and Others. 

To, 

1. 	Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Elarnkulam Road, 
.Kaloor,Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Gras's House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELIJOrAD0,112,Nungambakkam High Road, 
Madras-600 034. 

Chairman,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The kieneral Manager,Southerri Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways,Mysore. • 
The Senior Divisional Personnel Officer,Southerri.'Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai. Division,Madurai. 	 - 

12.. 	The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Maneger,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate,32,Mangalanagar,Sankey Road Cross, 
Bangalore-5-. 	. 
SrI.A.N.Venugopala G6wda,Advocate,No.8/2,Upstairs, 
R.V.Road,0ppBanga1ore Hospital,Bangalore-4. 



-:2:- 

 

SUBJECT:- Forwarding of copies of the Oders passed by 
the Central Administrative Tribunal,Bangalore. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDER 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

&. 

Li DEPUTY REG1STkIAH(J) 
JUDICiAL. BRANCHES. 

gm* 

F~ 



Sri B,J.Naqaraiaiah, 
5/0 SriJeyapaie Nayanar, 
Retired, Guard—A Special, 
158, Shankaranegr, 

: J.B.Kaval, .Bangalore-560 022 

Sri K.Seshadr,j, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 

etired Guard-P Special,, 
92,Lakshmipuraln, Arsikere. 

Sri Ei.Channabasavaiah, 
4S40S.r1ad2pa,aged.abOut 69 years, 

Special, 
964-9thJiin Road 6thCross 9 

Z. Aj 

yeprsv  
It 
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THURSOPY, THIS THE 16TH OPY OF 	ECE1BER, 	1993 

2. 

3. 

SHRI JUSTICE V.S.P1PLMATH 

SHRI JUSTICE P.K.SHYPN&UNDPR 

SHRI V.. 	(IPKRISHNN 

Sri C.RRngadh8maiah, 
.5/0 Sri Rangeieh;  
aged abàut 68 yees, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanareyakanahalli Taluk. 

Sri K.V.Sreeka.ntiah, 
5/0 Sri K.V.Subrarnanyaiah, 
.aged. about .69years, 
Retited Cuard— Special, 
Ch-70, 5th tie in,SarawethipusiTr, 
riySore 9, 

Sri I.N.Nrayana Setty, 
5/0 Sri 'K.tiunisuarnaih, 
Retired Guard—P Special, 
2003/2, Rajkamal Street, 
iiysöre— I 

C HP IR riP N(J ) 

VICE cHPJRNMJ(J) 

.... IIEMBER(.P) 

....,. Applicants 

Cor,td, I- 



, 2, 

4, SriShiveswamy, S/c SrjT, 
u.rgache1am. Pillal, aged 
ebout69 years, Retired 
Drivor— SpecieJ., 44,. II 
flajn, Mees Block, Nw 
Bamboo Bezar, flysore—ZI. 

, Sri JnN.Pharoah, S/a Sri 
Pherosh, Retjred Driver.. 
Special, 2355k I flain, II 
Cross, K.C.Koppel, Chamara- 
-puram, I1ysore 	- 

10. Sri R.J.Mahadevan, 
/o R.Jayaram, 
aged eout' 67 years, 
Guard ?ftt spec,jel (Retired) 
residing at No,171 IVth Cross, 
Nagappa Block, Siia1ipura, 
Bangalore 	560 021 

Sri Rh1veia1 
Retired fuerd 	Special, 
and xesidihq at No.1153, 
'SrI Range',. II Main Roed, 
S.N.Colonyi Yeshwarithpur, 
'Bengelore - 560 022, 

Sri Papanna, 
S/c Nethevedu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern Railway., 
Bangaipre City(Retjred) 
No.5./I2, Backside of 
riurtisuara Temple, 
Bhuvaneswaiinagr, flagadj Road, 
Bangalore - 23. 

Sri Ghouse hohin 
S/c Dzeen flohidee, 
aged about 63 years, 
Driver Passenger fIR 2389 
Southern Railuay,Bangalore City, 

C/o Noor Ilohamad, ~Retired) 
o.73/b, Railway Quarter, 

'eswanthapur Bangalore - 22. 

Sri D.John Peter, 
S/c Opralsuamy, 
aged about 58 years, 
Driver Goods fIR 612, 
Southern Railway, 
Yesuanthapur (Retired) 
No.62, XII Cross, I •S€age, 

4VOklipuramj Bange1oIe - 21. 

0• 

applicants Ii to 9 in 
O.A,Nos,395 to 40/91 

pplicant loin O.A. 
No.57/90 

pplicent 11 in 0.*, 
No.416/90 

.APPL ICANTS 
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Sri (1anickarn,:.. 
5/0 Laksmenappe,. 
'aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, hrsiIere, 
(Retired), No.286/h., Ith Cross, 
Bangalore 	50 121. - 

Naraysne, 
5/o Nyathavadu, 
aged about 72 years, 
Shunter MR 271, 
Bangalore City, Sutheh Reilwy, 
(Re.tired) No.53 t/o Nauaz Store, 
lrth CrossMagedi Road, 
Bangalore — 23, 

IT. Sri M.S.Susainathan, 
5/a  MerIsi3amy, 
aged about 62 years. 
Urive Passeriei. NR 475, 
outhern Railway, Yelahenke, 

(Retired)C/o .1i.Joseph, 
45/R Old Railway C!uarterá, 
Yeswanthaur, Bangalore — 22. 

1 	'$ri Sid1eih, S/a Siddcieh 6Ow8, 
aged 62 yars, U)ie&el l4ssistent 
hR 523, Southern Railway 
BanqalQra City (Retired 
No.58, I Cross, 3rd Main Road, 
:Ramachandrapuram, Bangalore — 21. 

19. Sri Kedirvelu CR., 
5/a  C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver fIR 624. 
Sbuthern Railway,. Harihar, 
(Retired), No.32/2, I Main Roa, 
I Cross, Okilpurarn, 
Bangalore — 21. 

... ' 	, I,'  / 

Sri Culam Dastagir, 
S/a Md.Ghouse, 
aged about 69 -years, 
Shunter .R 5973.  Southern Railway, 
Yesuanthapur (Retir) No.31  
Star Building, Darga Mohalla:, 
Doorvanina6erf 1Jci Madras Road, 
Bangalore — 5Q. I1. 

i; 
7A?" ci5J, 

Be 

21. 

n 

ul Uaheedp 
Haneef, aged 67 years, 
'MR 539, Southern Railway, 
.,e CantcnmenRetir). 
th Cross, L—B, 	•. 

tagar, Indiranagar, 
.A7PLICANTS. 

, ,Contá. I- 
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22. Sri 13 5 Johfl 
Sfo t4Divid 'tUaL, 
aged ab6Ut 66 yeats, 

aiaiant.  GuedfEMT 13O, 
butharri Railuey, 8eh4ODe 

(Retired), C/a carpentei SutemaflY, 
2th Croe8 Magedi Roadtp 

Bangalore 	2; 

23Sr! -Sha1k Fektwd2efl 
S/a tohinm*3i Khasirn ak!i, 
aged about3 yeDs, 
Railway CUèr 	&212, 
outhen Railway, rsikere 

(ReUrad) anipét, 
P.r8ikere 	573 1030  
Haaen D.istict1 

24 	Sri K.GbKshnenTuthy, 
'Sb K.Gunepé, 
aged ebotit 60 yeas 
Guard 	S1 daEE 994, 

th outhh.ay, Arsikere, 
(Retire ),'Wp84 Yrrapa Block 
LaxM.1piir )  'rsikerB 	.573 103.5 

:25 SIr Dihoiy, 
S/a tWeiapPa) aged about 63 

ro 
a S 'is3t Guard EE 131?, 
uther'i R P. i1uy Sa;qaiO 	tity, 

(Retied), Noi294:, EL 	5th 1air, 
KengerS. Se111to Town., 
BaPgaiore 

21. tri N4V.nanda 8O, 

Sb N,JVenkota Rao, 
aged vfboutS9 years., 
F1r 	MR 549 
Souther n R1iway, 1himags Taw, 
(Retired) No21;, IT Noss., 
Behind SvIP.Offtcev.  Ashoknage, 
'Shiøge Toun, 

21, 	j. Marii, 
S/o M&ttai aged ebOut 
.0. 	Shunter MR72, 

outhérn Rail.uay, 
Bappanhalii(R"eC.), 
Ramnawamyaiya, M.Ntgr., 
KrnmiheIi Main Road)  
Bngaloe - 

2t. 'SrI 	xman S/a Murugesh, 
aged about 63 yoar&, 
DriJr Goods MR 4101, 
5outhern Railway,. 

ñthur (Re t'irei ), 
No,22, -  Iross, Bha-syarnñger, 
SriraMpuratm Barigalare . '21. 

10.0  . 	PPLTCA t4T8 

.tcjntdJ.- 



(. 
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23 Sr iaiah, 
S/o Venkataramanspp, 
aged abOUt 63. years, 
Driver Passenger FIR 721, 
Southern Railway, Shimoga Town, 
Retirei, No.209/41., Reckamma 
Building, i9ainRoad, 
YesuanthapUr,.Bangalore-22 

30.. Sri Sye4 Abbas, 
Sfo 4yni Dastair, 
aged abOut 69 years, 
Southerh Railway, •BongalOr City, 
(Retired), No.41, X.Cross, 
II Main, catharayanapura1 
(Near Subremya tlaasjid), 
Bangelo±e - 2:1 

31. SrI Adul Rahim, 
5/0 fId.Bakshi, 
aged about 62 years, 
hupter MR 349, Southern Riluay, 
Bangelore City (Retired), 
No.22/', 114 Cross, 
ffoshalli FIeir Road, 
Patharayanpura 
Bafigalore - 26. 

Sri K.M.'aVoonI, 
4/o x.lJ.rthe.i1i, 
egeJaout 66 veers, 
Driver Gnodn 10A 701, 
Southern Railway, Yesuanthapur, 
(R.etirec$), No.517, 7th Cross, 
K.N.Extensiori, Yesuanthepur, 
Bangalore 22. 

Sri S.Cafigadhataiah,. 
S/0 ?.Siddeiai, 

.
, aged. abáut 6Z yepra; 
Cuar. '—Spl. ENT 428, 
Southern Railway, Arsikere, 
(Retire), Nc.VesanthaNilaya, 
near Sedans alkies, Behird 
Fuinp Huse, Arsikere. 

auay

Ala ad 

 

1maran, 5/0 C.1bu, 
ut .59 years, f1i1. Gued 

I S.R.ai1uy,. 8a!1galoreity, 
), No.1t4', 6th-1ain: 

s, Shakarnegar., YBau8nthaciir p.o. 
re - 22.: 	 . - 

Sri G.Ramasyemyp 
.5/o.Govirtparaju, 
aged -about E4 years, 
Mail Guard !T711, 
Sojjtherr, Rei.uy, Banqalore City, 

~t lll i 	çred), Nc .264/ 	fly ttrs 

I'
Ril 

le 

• 
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6. Sti M.'Nagarej, 
S  5/0 Mu$i.swamy Naiu, .. 	 . 

agedjaut 60 yeàs, 
Driver Goods MR 436,. 
Southern Railway, Bangalore. City, 
(Retired), 	No.6.1,K6thandarernapurem, 
Veiyalikavl, 124 Cross, 

• angalore. - 	3. 0 	

: 

37. Sri G!60P81, 
• 

- 

S/o Gangen, 	
: 

• 

• 
Aged eLout qI,  ye:e, 
Driv 	GooMR 599, 
Southern Railway, Ye8wsnthapur, 
(R e tired), C/a C.thakevorthy, 
Mo.42'J, Railway Otra.' 

• Raiyappaneiialli, 
Bengalore - 	38. 	.' 

31. Sri Khudus, 
• 5/0 'HUS'sQIn Sal 

• aged about 6 	years, 
Driver Fass.pngaz MR 1129 

• 
0 

Southern Railway, 	Bang.slcre Lfty 
. (Retiree), 	No.49, 	lQth Cross, 	-' 

Mathikere Main Road, 
• Yeswanthapir, 	6r9alo'rE-22 

39, Sri 'Meyanna, 	 . 

• S/a Nayanna 	owde, 
' aged abb 	71 years, 	 . • 

Shunter MR 254, 	 . 

Southern Reihiay, Bangelore City, 
(Retired), 	No.40,7th Cross, 
Gayathrinégar, 5Irampuram, 
Bangalore-21, 

40. Sri Gurusl.ddaiah, S. 
S/o Siddap a, 
ngeidt about .68 	\ëe1, 

'- Driver Passenger MR 393 9  
Southern Railway, Shimoga Town., 	 S  
(Retireá.),'kttr Guddakaval 
Hosur 	Jevagal cost, Arsikere 

• Taluk, 	Hassen Distrjct. 	. 	. 	 S 	 . 
0 

41. Sri. ilohamed Husasin, 
5/0 Noharned Budensab, 
aged about .66 years, 
Shunter MR 
Southern Raivay, 	Harihar, 
(Reti're), 	rre'ravethj Post,  
Harihar Taluk, 	Harihar.' 	. 

42, S 	 S  Sri T.Duggan, S  , 
S/c f.E.Dugga  i, S 

aged about 65 years, 
Driver Passenger MR 971 	 .• 	 . • 

'Southern Railway, 	BengaloreCjty 
.,,Contd,/— S 



residing at ':Munikalappa Gadei, 
Ramaswerny Pslayam,. 
Khrnmanehalli Main Rôad,  
2.nd,Cro'ss,. Bangelore-33. 	 '. 

43. •Sri"John: Ross,',S/o Noah, 
aged about 62 yfirs, 	 .• 
Driver Passenger MR 359, 	 '. 
So:utheDnReilwe.y, BErngelore City,' 

..'Retired), No.860, HMT ia'iut, 
b'ehind Choudesueri T6riple,. 
.Math'ikre, Sanqblore-54 

44. FsrI E S HUSSSy, 5/0 LJill'i3I,Hussey, 
aged about 64 years,' 
Driver Passenger, MR 193, 
Souther;n 'Railway, Beneloro City, 
(Retired),.No5,. 7th Cross, 
5ubedsrpaIy, .Yeswanthepur, 	. 
Bangalore-22. ••• 	 . 

45. 	Sri' 8.3ayarnm Singh, 	 . 
S/a Nareyan Singh, 
aged about 63 years, . 	 . 
Driver'PessengerilR 611,  
Southern. iaLlway Sh1iga Town, 
(9.etired)No.1831, III Cross, 
Rathan ,Sin,h Lane, Nendi Mohal].a 
llysore :— 570 .021. 

4, SrLruthi..P.,  
5/6 Neelak.ent.a Rac, 
aged 'ebout64 years', 
Driver Passenger. fIR 422, 
Southern 'Railway, ,B'en.galôre City, '•. 
.(Retiret,;), No23 i Main Road, 	'. 
Guridu MuneesueraTempl.e'Street, 
Iletadhahe111, 8angalore-32. - ' 

4?. Sri MohamedBesha,  
S/a AbduAlia Sa', 	 ' 
aged about 67 years, 	', 	...' • 
Shuriter.MR 423,' Southern Railway, 
Harihar, '.Retjred), No.351, 
'II Crosè, Gendhinagar, 	 • ' 
Härihar. 	' • 	, 	. . • • 

41, Sri.j<istan, S/o Govindan, 
aged about 59 years,  
Shunter MR  
Souhërn R'ailwey., Bangelore City, 	. 	• 	.; 

ired), No/2,. Sur)daram Reddy,  
I

t INUling, Backs'jd'e of PInoher.a 'Mills 	' 
11i\Road, .8aiigalore - .23,. 

'i'( 49.4'ri 	jtrappa, S/c fIuthappa, 
g'a 

Djoads, out'hrn Railway, 
\saPur (Retired) 	

.• 



I 
' 	 C/a' Cnterine M, 

" 	CTi'are1yothi'High School, 	 • 
1f1, IV..NBlock, 

Ra
.
ajinager, 

Bangelor'e - 10. 

j'Q 	Sri Rengaieh, 
S/a Rengasuarny, 
aged 

I
about 68 years, 

Driver 'Passenger MR 160, 
Southern RailuRy, Banqa.ai'' 
(Ret5.rod) Wo.27, Chic Br 
Røed Cross, ShiVE.j5.flaO';:. 	 • 
Bangalore—Si. 

51, Sri. Ethirajan, S/a R.Cin'ci, 
aged about65 years, 
Southern Railway, flysoro 
(Retired), Driver Pzseg.c, 
MR 378, No.1389,. III C'rcsa, 
Kaki Rdad, Mandl oha'.1a, 

- Mysoré-21. 

Sri 14.Xevier, S/a .i*nthoriy, 
aged ehout 62 years, 
Driver Passen'er f'R '6I3, 
Southern Railway, rsikera-, 
(Re'tired),Nc 0 52/2/, flchird 
.5t.I'larrys Church, rsikee-1.03. 

SDiLiflga,- $/a Karbaseppa, 
aged about 67 yeers, 
Shunter MR 2531  
Southern Railway, Harihar, 
(Retired),C/o Kurvathi Lnge, 

m'r. vathi Post, Hariher. 

'Sri Revanap.pa, 	- 
S/o 5iddappa, aged about E3 'years, 
.Vireman First ML 1129, 
'Southern Railway,  
(Retired), C/o Revaneppa, 
Chal].ageri, Mallikarjua Extension, 
Amravethi Post, Heriha, 

55.' Sri A.Etblersis  
S/a Abbeiah SuriderRa, 
aged about 73 years, 
Driver Meji MR 5, 
Southern Railwa 	anoelore Lit)i 
(Retired), C/a .Sridn'r, 
No.343, Railway trs." (rib) 
Bengalore - 23 

56. Snit.'Kamale Rai Piroji Rac Keulë, 
/o lte PiroiForh;'icrn, 

ed about -.51yeas, 
flrPsenger MR 4532  
Southern Railway2,  Arsiker6, 
No.223, L1J Rms iosd' rsikere. 'I .APP.LICRNTS' 

,.'ontd./— 
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* 57. bmt.R himahi, 
tJ,' 	te C.Fazalur..Rahaman, .. 	: 	• 
aged about 45 yoars 	- 
ShUnter MR 52, 
Southern Railway, Yesushthepur, 
No.11, 4th Cross, Behind Yerarnma 	V  
Kalyan Mentap, Mohankumir Nagar 

V 	 Yeswanthapur, .8angaloe-22. 	 • V  

53. Smt.Sharadamma, 	 . 	 . 	 V 	 V  

/o..lete.S.Ganohan,. 	•• 	 . 
aged about •2 ye6rs 	 MR 99 .. 	 V .  

Southern Railway, Yswrt'ir,  
No5, .1 cross, Moharkurninar, 
Vésuanthapur, Bangalo're-22.

.590 

	 V 	V 	V  

	

V 	
Smt.Sufia Khatun, 	

V•V V  

.i1/o late Arivar, 	 : 	 V  
V aged about 53 years, 	V 	 V 	

V 

Dissel Asst. fIR 	 V  

	

VSoutherfl.Ra1luey Bçalor City, 	 V 

V C/o 11.kriinIai, NO.1U7/8 )  KN Exri., 
5th CTO8S V Ye8U9thpUrp V 

Bangalare-22. 	
V 	 V 

0s . Smt.Kenkanuaa: 	V 	 V  

V 	
Wit0 late .Subramany, 	

V 

aged about 44 years, 	V 	 V 

	

V 	 DiBlss.t. MR 521 V 

Southerr) Railway, angalore 	
V 

No. ../C,I floor, 1G Rly.Ccicny, 	 V  
Bangalore-2.3. 	

V 	

V 	

V 

61 'Sr Shenthakuiar., 	 . V 

H 	 • 	fo late Anandarajuil, 	
•.. 	 V 	

V 

V 	 aged about 25 years, 	
V 	 V V  

V 	 Driver Passenger, MR 35G, 	• 	• V 	 V . 	 V 

V 

	

	 Southern Railway; frs1kere, 	 • 	V 

V tmbedkar..nagar., Holenarsipur,. 

	

V 	Hasan 01st,  

62, Snt.Devamma, 	 V 	 V  
L/o late B.F1.Venkatesh, 	 V  
aged aboi.it  47 year.s, 	 V 	 V  

V VV1ee1 	sst,. .MR.1266, 	 •. V  
I: 	 Southern Railway, Banqalore City, 

Nb.91/81  Railway Qtrs., 	• 	 V 	 V 	 V 

Near Running Room, 	
V 

	

V • 	 •Bangalore_23. V 	
V 

t.Gajalakshrni,  
V 	 • 	te R.Srlrengappa, 

10. 



, 	10 	,, 

64. Smt.Helen 
J/o late ...Tristiam, 
aged about 5O years, 
SiteNo.17k  Patel Hanümaiah's Flat,' 
Jalahálli Post, 	8angel3r-131 

 Sri £,Ramamurthy, 	 so Applicants in 51.No.12 
5/0 Doralswarny, 	 to 66 in 10,A.No.320/92 

• aged about 60 years, 
Driver Goods MR- 735, 
Yeswahthapur, 	No.375, 	'?t 	C0S!, 
III !lcjri Roi. 	Gku..!i.age-i, 

• I1attikereLayout.& 1oe, 
8angalore-54. 

 Sri Abdul Rahim Khen, 
aged ebout 60 ye era, 
Orivei Goods MR. 514., 
No.43, 	Kviko Layout, 
Mysore Rcad, 	Bangaicre26. 

67, 
• 

Sri SbthL R80 S 
5/o late S.N.rikentaiah, 	 S  
aged about 63 years, 
Driver Goods !1R 	731 	 S  
5.Rilw6y., 	Bengaicre 
(Retired), 	No.1362, 	5th MainRoe6, 
lind Stt, 	E-Cicck,.. 
Rajajinagar, 	Bangalore-560 010, 

61. ri R;.F.Henderson, 
S/o late F.i.Kenderson, 
aged about 60 years, 
Driver Goods MR 6031  5,Railway, 

S Benga1lore (Retired) 	No.311  S 

Pempanagai, 	Yesuantriapur, 
.Bangslore-22, 

69. Sri Bheemaiah, 
S/o Cihennaiah, 
aged about 68 years, 
Driver Passenger MR 101  
S.Railway, Mysore Division, 
(Retired), A..Colony, near 
New Railway Cry, 
Shimoga Town. 

74. Sri Shiva, 5/0 Venkatasway, 
aged'.Jabout 64 years, 
Shunter MR 307, S,Ra1ly, 
Mysore Division, (Ret.Lted) 
No.172, A.R5Co]ony, nea' 
New Railway Colony, 

Shimoga Toh'n - 57•7 201. 

710  Sri Mohamad Abbas, 
S/o Khalender Khas.tm, 
aged about 62 yoara, 
Driver Mail, MR 4261  

1 v 
,•. APPLICANTS 

,Contd,/-. 
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S.Reilway,rsikere Division, 
(Retired), Gopal- Singh Quorters, 
-B.H.Road, 	rsikere. 

22. Sr.iE.Ntarajàn, 	- 	 V 

S/a Ekambaarn—K,:  
V 	--- aged about 62 years,  

Driver Mail- MR 4292 	V 	V 

S.Railu9y,Vhrsikre Divi s iur, 
V  (Retired)., 	NO.2911 	Kunerr- 

V 

Nilsyam, 	!ssan Road).. 	V 	

V 

V  £rsjkei,e 	-r73  1u3. 	V 	

V 

13.- Sri Suhamany,. 	V 	
V 

V 5/ 	Uthandi, -aged about. 59 
Driver. Pesse.ngsr, 	S.Rai1VtJay 	 V 

rsikere DVivision(Rettred), V 	 V 

V  C/o Anthony, •15/1, Raihiay 	citErs, 
V  1rsikere.. 	 V 

74.. Sri R,Purushothom, 
 

S/o B,Ranechandra Nc1d, 
aged abut 63 years, 

• Driver Psseigar MR 715 	
V 

• S.f 	ilay, 	rsire Diji&1cu, 
(Retired), C,3 R.Shaskar, 	V  

V No.121/8 34. 	HUC0 Colony, 
V Bhadravcth1. - 	77 313, 	

V 

V 	

75• Sri LEeter, 
V V  

S/ 0 VJnthony, 	- 	. 	. 	V 	• 
ago 	ebout 64 years, 	 V 

V  

• 1Jri'ter-E'1eil, 	IIR.139, 
. Division, V 5.Railway, Arsikere 

(Retired), 	I Cross, 	Hassan Road, 
U!rLirie, 	Atsikere.,. 	 V 

76, Sri Kariakaraj, 	 V 

/o \I.nthony,P'1ajor, 
Driver Pessenge MR 1061  
5,Reiluay, A'ikCe ivison, 

V (Retired)C/o R1nthony, 
Crane Driver, No.4, RailLJay Quarters, 
Arsikere. 	- 

V 	77. V5.j Bhthemsen, •• 
S/o H.Mahadev, . 	- 
aged aliout 62 yea-r-s, V 
Driver Pssserer £iLE59, 
S..Railwe 	Firsikore VDjVISIUfl, 
(Retired), Muthilarnrnc Tenle Road, 

Cross, Road, Near W:ter Tar<, 
V 	M1haiithinagar, DoddahaliapTJD, V 	_•V• VV_•,• 	< / ç c;V 

iR.Lakshniinarayena, 
V 	

0 
'ç.BRang-appa, 

(fagedTbu 6 years, NR 
iRetid,Drivex 'P2/412 

) 	/ 
V 

V 	\• 	
V 	 • 	. 	- 

V 	 V 	:- 	
V 

, 

e.V.V.APPLICNTS.. 
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No .L2 Rttimar6aurTemp1e Streot9  
Co€€Ope 	13engtote-.53. 

79, Sri N.Channcppe, 
' 	S/o Naresimheiahr 	 V 	 V  

V aged. about 66 yegrs, 
V 	DriverCoods MR S 71, 

V 	S,øailwey, Arsikra DAior, 
V 	 (Retird), 	d.fthaili t.1.Ag6, 	

'V 	
V 	

•V 	 V 

.tn!ront of Reilwy Statwr,, 	V  V  
V 	 ulekree Post)  AikslkerozltE. 	 V 	 - 	 V 	

V 

flOe V  bi K.5ubramaniym,  
5/o Kattamari, 

- 	aged about 59 years, 	 •• 
V 	Shunter MR 801, 	 V 

V 	•• 5.Railway, Frikbra Division, 	 •V 

(Retired), III Cros, 
UpVperliné, HassahRoed 
4rsikere-573 103:. V 	

V 	 V 

81. Sf1. Jan!, 5/0 	hedeT.,  
aged about 62 yers, 
Driver Mail MR 12,3,RaiWsy, 	- 

V 	
rsikere D1visio(Retired), 

Thollur P.O., 'Thlruthalli, 	
V 	

V 

rsikere. 	 V 

Sri M.Veleyudam, 	
V 

V 	
5/ Muthan, 

V 	aged about 61 years, 	' 	 V 

Shunter MR 507, S.Rlwv 	
V - 

rsikere Division (Retird), 	
V 

No.2/2, Sriramapuram, III Cross, 

V 	
Hassan Road, Arsikere, 	

V 

'.Sri G.Indra Singh, 	 V 

5/o B.Gopal Singh, 	 V 

aged about 66 years, 	
V 

Driver Mail 11R.101. S.Railwcy, 	- 	 V 

kr'sikere Division, 	
V 	 V 

V 	 No.194/A, Railway Quarters, 
V 	 rsikere., 	 - 

Sri N.Krishnaiah., S/c 	 ' 	
V 

aged about 66 years, 
Driver Passenger MR 408,9 	 V 

Southern Ri1way, 1rsiker Dtvision, 
(Retired), C/p N,K.1'11afloh 3r,V 	 V  

V 	No.49/F, Railway Quarters,' 
Arsikere. 	. 	 V 	• 	- 	V 

Sri Kempa, s/a Munlyappa, 
V 	aged about 63 years, 	 V 	• 

Shunter MR 243, 3.Rdilw8y, 	 V 

Birur Division, •Retired 	. 	 V 

Bellary Camp, Near Plaque—Fmma Teriiple,
Birur. 
	 V 	 - 

V 	 , V 	•,'JlPPLICFNTS , 
V 	 ' 	- 	..Contd./— 
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.. ,PPLICANTS.4 
..Contd./— 

q. 
•. 	'!:.' 	 '.',,:' 	 '. 	 ..:.H•• 	.... 	. 	. 

se 1.) AS  

BE. 	Kenchi, S/c teradalnh, 
9ged sbcut 64 years, 
Driver Passenger hR 1O8 
SRailuey, Rrsikere Division , 	 . 	.'• 	 : 
6etired), No 4221, 9th Cross, . 	. 
Right Side Hosseh Roadp 	 •' . . 
Arsikere. '. . 

87. Sri P.Nareysneswainy, 
5/o, Ponnusuamy, aged abuit 665  
DrIver Passenger 	 . 
S..Rai1uy, Herih3r 	v5.Ci .,r. 

(Retired), H856qn 	twn UIi, 
frsikere. 	. 	. . 	. 	. . . 	. 

$8.Sri C,aminathan, S/al. hirtcpp, 
...:égod stout 58 years, 
Shurtei 	$04, &.Rci.ua°y 

'ftrsikore Division (Re'.ird) 
..Hissan Rod, Dour! Line, 
.....réikere,H 

9 0  Sri Rama, S/o Beilery' Nar.ayaieippa, 
aged about 66 years, 
Driver Passenger, hk. 148k  

aiiwcy, 
'(Reted),. Bellery Camp, 
Near P1agU3 mn TemplE, sitU!, 

gO.. Sri fe) 'li Baig, 
S/c '.Plirzan Baig, 
aged ebout 66 years, 
Driver Passenger MR 38 2  
SoRaliway, Shimoga Division, 
(Ret1ret 	Tank' :hohefle, 
6th Cross, Shimoga Toun - 577 201 

91.,  Sri Bheema Naik, 
S/c Hanump Naik, 
aged about 68 years, 
Driver Pssrger MR.  3639  
S.Railuay., 4rsikere. Division, 
(Retired)1  C/o Rtd. P.Bes'av8nna Gouda, 
Badavana E,eragere P.C., 

- ' 	Davanagere-3. 

,8abu, 5/0 Venkatappa, 

92 	aged aboUt 51 years, 
'ShunterIIR 630, S,Rai1w, 

rsike're Diyiaion,(Retied), 
Vo Goviridasuarny, Ex.ur.icipi 

K.M.Road, K3d;, 

/ 	
OMIf!S±c1 rnagèi1ur District. 

Ldunethan, S/a Thengavelu, 
jed. 'abot 67 years, 

i( 	DriverPssenger 11R 252, 
\' 	 .RaiiwaI, 'Bengaiore City,, 

0 	 tfr9, No.103/3, 1st Lross, 
Banga1oe 3. 

'LURE 	d 
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Sri K.Suramany, 
94 0 	5/o Kurnarasuemy, 

aged about 62 years, 
Shunter MR 779, 
S..Railway, Bangalore City, 
(Retired), No.23/51  12th Cross, 
Megadi Road, Bsngelore-23, 

Sri J.Daniel S/c Joseph, 

95 aged abput 6 years, 
Shunter MR 577;  S.allw, 
Bangalcre City (Retired), 
No.5/I, tEt Streot. 1f  h [rr- &, 
Magadi Road, BangalorO-23. 

Sri 1duj. Khaleel, 
Sheik Rahirn, 

aged about 68 years, 
Driver Passenger MR 2161  
S,Railuay, Bangalo!e City, 
(Retired), No.19, 1tircs s :rd 
IlagadiRoad, Banqoloi'e-23. 

Sri i1.Venugpl, 5/0 Ylari. 
aged about 63 veers, 
Driver Passenger MR 815, 
S.Railway. Bangeloro City, 
(Retirod) N0.12/r, I a1T !od, 
3rd Cross, HanurT1aflthap6ren, 
Srirampuram, Bencjal're-21  

Sri SheIk ArriE3e,, 
S/o 11d.Saler, 
aged about 66 years, 
Driver Passenger MR 470, 
S.Railuay, Bengalore City, 
(Retired), No.786, 6th Crcss, 
Jnnepalya, Bengelore - 30. 

Ganga Henuma, S/o Gangethudu, 
aged abut 66 years, 
Driver Mel). MR 310 . 

S,Railuay, Bangalore City, 
(Retired), No.4/4, UI Cro, 
Dayenanganager, Srirarnpureni, 
Bengaiore-22. 

Sri Basheer Ahmed, 
S/c Azeem flohideen, 
aged about 62 yeers, 
Shunter MR 2211? S.Railu!v, 
Bangaloro City, (Retired) 
No.3, 5811 Colony, 
Brindavananegar, 5th Cross, 
Mathikere P.O., Bangaiore-54. 

ri 

... APPLICANTS. 

,Cotd,/- 



: 

.. S 	.S • 

.iO. Sri .L.Nenjaiah, 
5/0 Lingaiah, 
aged about 62 years, 
Driver GoodMR 69$, 
S.Rei1uay,Yèstienthapur .Livision, 
(.Retjred)m C-b 11Jrurnai, 
No.1075/fl, K.N.Extensioñ, 5th Cross, 
Yesuanthapur, Beng3Iore-2'!~. 

1, 'Sr.! K.Daappa, S/o Krisn 1r.'ppa 1 
eoed ahoijt .66 yesrs, 
Driver £14t MR '3??, 
§Rai1way, Yesuc hpi:.: 'ijiticn, 
çRetired), C/o PJnanda, 
J.B.Export, 6thMair Indthi 

5u-Urb Peenya, Be:gc]or&-5I 

IIJL Sri tLJnto, /o 80.Anto $ 
aged about 64 years, 
Driver Passenger MR 217Q 

. . S.Railway, Beng'1or 	ity, 
(Retired), No.1094, PI.tne, 
III Cross, -Yesuanthapur, 
Bangaloro-22e 

,104. Sri Syec Nameed, 	. 
/o Gulam iilani, 
aged ebcut 65 
Shunter MR 759, S.Railey, 
Yesuanthpur DivIsion 
.Ret1red), C/o P,T.Sto3, 
tpp.to  Reiluay Station, 
Yeswanthapur, Berigalor-2. 

Sri A.Yesudas,..S/o A.rokyasuamy, 
105. aged about. 65 years, 

Driver Passenger, MR 510, 
S,Railuay, Bangalore C4.ty, 

t
Retired), No.267, 4th SqQare, 

phy TownfHoys 1anagr, 
(Jisoor P.O., Bangeore-560 008. 

10. Sri M.Veera Raghavan, 
Sfo •muniswamy, aged abo.Ut66 years, 
Orriver Passenger MR 502,' 
S.Railuay, Bangalore City, 
(Rettred), No.11, Brindevannagar, 
Extension, Near $0 feet Róad; 
['lathiker2 P.O., Banga1ort-40. 

,1'75tK.5ubraman1yam, 
,- Kenni, aged about 65 years, 

1 	 rPessegor M • 3041, 
fl 	Benoelore City, 

No.'79/, 
. 	Raite 4.uarteva, Yeuanthapur, 

iore-22. 

F • • 

k 
'_$S'\ PPLILNTS.. 
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Sri tLNagaraj, 
S/o L.Ilurugesh, 
aged about 62 years, 
Driver Passenger hR 428, 
S.Rei1ue, Bnge1ore City, 
(fletired), No.33/29  New No.11/2, 
9th (lain Roed, Srirarnapuram, 
8angelore-21. 

1jç. Sri il.hluniswamy, S/o Murcç4i, 
aged akcut 62 veers, 
Driver Passenger NF Ebc, 
Southern fleilway, 	nL•"'- r.'....j 
(Retired), No.9/F, I MEdfl 
I Cross, Henumanthapur&n, 
Sriramapurem, bengJoz-"l. 

1. Sri A.Arulnath€n, 
S/o A.rokyasuarny, 
aged about 65 yearc, 
Driver Passencez r 	5, 
S.Railway, Bangaicre City, 
(Retired), C/o 3ames, 
No.139/11 2  Railway nuarterS, 
Yesuahthapur, BQelore-22, 

IlL Sri T.A.Krshnamuithy, 
S/o T.C.y s'e:y Pillai, 
aged about 63 years, 

"Shunter hR 6O2, S.Railwey, 
Yesuanthapur(Retired), 
6th flat, 4th Cross,' 
Iviohenkumernager, esuerithupUr P.C., 
het'hikere, Bangaidre,. 

11. Sri H.Honnaiah, 
fo. Marigouda, 
aged about 61 years, 
rivertoods fIR 61.01  

ilwy, Yeswanthepur 
flëtiredNo.2, II Fialn RoEd, 
rd Cross, B.K.Nager, 
YesuaVthapur, Bangelore-22. 

1l 'S )4,&rumai, 
S/c .Nannerswamy, 
aged about 62 years, 
'Driver Passenger MR 6822  
S.Reilway, Bengaiol.:o 
Retired), N0.1075/6, 
K.N.Extensicn, 5th Crs 
Yeswanthpur., 8anoe1or-2. 

114. Sri N.Doraiswamy, 
5/0 V1Narasimhulu Naidu, 
aged about 75 years, 
Shunter fIR 213,S,i1way, 
Bangalore Contouie'rit(Retired), 
No . 52—H/i, Lakéhmiaraaripura, 
Srirarnpuram, Bangai6re-21. 	 •1 APPLICANTS, 

.Contd./— 
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SriK.Hariumeia, 
115, S/o Thimmareyappa, 

eged about 66 years, 
Uriver,..'11ai1 MR 33, 	 - 0 

S.Ralluay,. Bangalore CLtr'-'., 
(Retired), No. 
1kMarain Roed, .Yeswnhapur, 

• Bangalore - 22. 

Sri.Flatheu, 5/0 Krishnar, 
11 0  aged about 63 years, 

river floods MR 61, 
S.RailtAsay, Ye swan thapur. 
(Retired), 'No.11., XI Néin 
III Cross, 8.K.Naçar, 
Y'ewanthapur, Bena1o:c—"20  

1JSri' .A.Peruma1, 	. 
117. S/o S.Arumugem, 

aged about -64 years, 
Shunter MR •447 

- S.Railway, Yeswenthapu', 
(Retired), No.69/G, 

. Railway Qiertcrs, Yesuanthpir.  
Bangalore-22. 

Sri Shanrnugajh, 
- 5/0 J.Suhramr'.ya i•uda1ia: 

aged about 6.3 years, 
tiriver Passenger, fIR 772, 
Bangalore City, S.Reilw8y. 
(Retired), No.586/I, 5th 11in. 
Basavanagar,- \Jibuthipuram.xtension, 
Bangalore - 37, 

Applicants in 51.-No. 
67 to 119 in O.A.No. 

-. Sri B.A.Thyaçarajan 	 298/92.. 
,  

120 	1° linentharaju Piulay, 
abed  about 73 years.,_ 

: Driver Mail, S,Railuay • 	0 

Bangalore City, C/o S.sA. 	 a  0a3an,Resjdjn at 
No.29 k  Old No.5S, CKC Geen 	 - 
Lalbagh Cróss Road, 
Bangalore - 560 027. 

B,nthony, 

121ë 7tdUr81,  
/ debAj  it .70 years - 

343, S.Railways, 
(1 

	

	
C/o Phillip Moses, • 	 0 	 • 	

0 

Ni/Bg)'1i1way fluarte2s, -. 
*(4kaic  j aj 4rN hitradurga tijst4.ict. 	... APPLLANTS. 

0 	 • 	 •. 

. Itbdu1 Gaffoor,­ 
S/o Ballary Abdul Khadcr, 
aged about 62 years, 
tiriver Passenger, MR 387, 
S.Railuay, Shinoga Town, 
No.105, 6thCross, 
Basavanagudi, Shimoga Town - 577 201. 



••4J1 ia . 
a 

Rsngaieh, 
5/0 Thirumelleiah, 
aged .abbut 69 years, 
Shunteri, S.Railway, 
Shmoga Town, 
Hosahalli, Amruthur, 
Hobli, Holagunda Post, 
Kuiigel Taluk, Turnkur Oistrict, 

K,Raju, S,o Kuppan, 
aged ab

'
out 51 years, 

First Ftrenan IL 11.41 
S.Railusy, BangeJoa 
C/o Station Master. 
Nayandahalli Railway 5ttLin, 
Bngeloro-394  

124, L.A.Fleury, /o J.L.Flet..ry, 
aged about 64 yeel:s, 
Mail Diliver  MR 58, 
S.Railuay, Heriher. 
No.161  Rameiah LCyr)Ut, 

S-t.Thomas Toirt Post, 
KhamrnnaheUi, Beiqalore-8, 

Naga, 5/0 Siddeppa, 
aged about 68 years, 
Shunter MR 282, S.Railusy,  
Chicjaju 	<orahsra Dolor.y, 
Chicja4ur-577 523. 

Veradaraj, S/a Kuppusuemy, 
aged about 62 years, 
Driver Passenger MR 495, 
S.Railuey, Bangalore City, 
No.24/16, 12th Cross, 
11aadoad, Bangalore-23. 

Smt,Pppanuna, 
ag.bout 51 years, 
W/o'late S.Nage, 
O.river Passenger. MR 133, 
5.R81108y, Arsikere. 
Behind SLf1.arrys Church, 
rsikere-573 103. 

KR.Seethsramaiah, 
S/o K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR .5871  -S.rai1wey 
Mysore. No.921, Rsoka Easerus3-35, 
Hallethkerai, Mvsoro. 

K.Sriniv-asalu, S/a V.Kishraci1ny, 
aged about 62years, 
Driver Goods MR 747, S0flailway, 
Byapanehal].i, No.8, 1st Street, 
Markham Road, Cross,  
Ashoknagar, Bangelor3-23. 	 .. *PPLICRPJTS 

.ftQfltds/ 

11 
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130. Smt,Noreen Fletcher, 
eed:about 62 years, 
1/o 1ate,..V. Fletcher, 

Mail river, S..Railway, 
Bengalore City, No.1, 
Deukar Ropd 9th (lain, 	0 

Flethikere, Bangelore-.560 054, 	 . 

131. Smt.Lakshmemma, • 	 . 

ped about 042 years, 

	

o late K.Slddeiah, 	 . 
Driver Goods, SRai1wy, 	 . . 
Haihar, C/a S.Revanne, 	 . 
Pointsian Subramaryu Rod, 	 . 
Railway Station, NettanaPosc, 	 . 	 •: 
Puthur Teluk, South 	

0•• 

132, Smt.Shantharnna, 
aged about 43 •yCal's, 	. 	. 
Wo late Thippeewamy, 	. 
First Firernh ML 1247, 

. 	SRailuáy, .Ch1cj1ur, 	. 	S  
- 	3anethe Colony, Hoserhaqcra,  . . 	. 	Chicjajur-577. 523, 

1. Smt.S.R,Susila Baa, 	 . . 
eed about -54 years, 	. 	. 	. 

	

/o late S.Rema Rao, 	 .. 

. .. 	Diesel cs1stant M9 7231  
. S.Reilway, Yesuanthapur, 

C/o S.iaj.t,No.73/3, 	 . 	. 
Reiluay Quarters, Yesuantnapur, 	. 	 . S . 
Bangalore-22, 

134. aiitharadamma, 	 . 
eQed aboUt 63 years, 
/p1ete F.Rambo, 	. 	 . 

L!i'ijbr Goods fIR 456, 
- 	Sailuay, Plysore,  

020651. ikbarRoad, 
il 	

. 
endi Ilohella, Ilysore. 	. 

35. S.mt.Kanthamma,.  
aged about 51 yeas, 
IQ::iete •Rajemariickarn, 	 S 

Driver Goods fIR, S.RaiJ.uay, 	 . 	. . . 

	

.sikere, No.9012, 	 . 
Lscha Neik, Quarter, 
Hèssan Road, Arsikere. 	0 

136 	Kempaiah, 5/o •Rangalah, 	 • 	 • 
9about 68years, 	 55 

,.MRivkS Passenger MR 10, 
Chicjjur

i§p 
,. 

4' 	 uk.'Tumkur 	••, APPLICRNTS 

) 	

•. Co nt d . /— 

0 	 • 0 

%?'CcE S7. 	
• 	0 	

0 - 	
• • •' 
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'37, h.Shivappe flea, 
S/a H,nentha Rao, 
aged about 63 years, 
Driver Passenger MR 47E, 
.flailway, &.rsikere. 
No,496, Bunny ('lantap, 
let Layout, Shivarethri Eswaranegar, 
('ysore. 

1384, Smt.ge,bbic Rezoric, 

0ed about 44 veers, 
o late Pjezorio, 

Driver Passenger 1 461, 
S.Rai].way, Bangalor.e Gity, 
No.932/3, Opp.KirBn Butici1cj, 
2nd 11€in, 5th Cross, 
K.N. Extenéion. Yesuont.hapur, 
Bangalore-22. 

139 
ged about 50 yes, 

lit/a late B.Shankàr, 
Driver Goods fIR 492 0  
5.Reilway, Irsikerc., 
C/a V.S.Lxrni Rapiana, Nc,2/'_1  

Relluay ¶.uartcrs, Arsikafe. 

140. Smt.S.J'9th"mrna, 
aged about 58 year3, 
Wfo late 1.R.Srin1vasa Reo, 
Driver Goods 1fl 7731  

S.Railuay, Yesuanthapur, 
Ban94ppe. No.794A, Gth 
K,N,44 tpnsion, Triveni Road, 
snthapur, Bang2lore-22. 

nj1.Hansabai, 
ed about 55 years, 

W!/a  late G.R.Srinivasarnurthy, 
Goods Driver fIR 760, 
S.Railuey, Arsikre, No,73fJ,' 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.P.Savlthri, S  
aged about 52 years, 
W/o late P.N.Penduranga, 
Driver Goods fIR 7129, 
S.Railway; Yesianthaur;  
Bangalore-'22. 

Smt,(9esten 81, 
aged about 60 years, 
I/o late Mohamed Sherifl', 
Driver Passenger fIR 4199  
5.Railuay, Shimaga Town, 
Near Anjaneya Temple, Hassan Road, 
rs1kere. 

\ 

..•. APPLICNtS. 

..,Contd./-e. 
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I 144j, Sri Preand Kircn., 
eged .about:24 years, 
fo :laté. GoUindeswan.y, 

Shunter MR 38.6, S.Rail'ey, 
Rrsikere, C/a. Srinivasan,. 
Rauluey Ticket Collector, 	

. 0 

Near RailueyUndrBridgo, 	: 
Hassari Road, Arsikere, 

145. ..mt.Rache1 DtMonte 
aqed : 0L1t 58 
U/a late H.R.D ilcnte, 
tr1ver Mail MR .2., 
5.Railway, Bangaicro, 
NO. 220 . .VST Road , 

.Dpp.Banasedi Railway 'tc'.tü.i, 
Bangelore-84. 

1.46. Smt.Nishajen, 

0 d about 58 yrs, 
o late Syed Abdul 	ez 

hssietant Guard, S.i1y, 
Bangelore City, 
C/b Syod Chouse Pasa 
No.304/I, Reiluay 
tl.G.Colcny, Bgalc're-2. 

147. . Srnt,4siyenn, 
aged about 60 years, 
M/c late Tajeeran, 

) 4 r' Passe r. j2r tjv: M: j 
S.R.ailuey, .Tore, No.6, 
R.tI.Leyu't, shadriprrr;:, 
Bangztiore-2O. 

148; mt.nnamary, 
aged ebout 43 years, 
tt/o letu •.Chandra,n, 
Shunter fIR 359,  S.Railway, 
Bangalore Cantonment, 
Muthamma Garden (chinnappa .Cerzie:.), 
Munireddyp.alya, t3angalore. 

149. Smt0yothilekshmi, 
aged about.50 years, 
t./o late Chinnavenkata Remanepe, 
Diesel Assistant MR 567, 
S.Railway, Areikefe, No  Jeyappa, 
retired postman, I Crosa., 
Doun 1.ine,. Hessan Road, 
Arsikere. 

Singh 5.R. 
ejeneyeram Tivr, 
t, S.Reiluay, 
, Hosamane 4th Cror3s, 

0j 5  APPLICANTS 
- q .Contd./- 
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151., K,tladurai, 	.• 
S/c .,Kalu Mbaliyar, 

	

aged about 	years, 
oos river, ;f1R 680, 

	

R.jLlwéy, 	SMmoga 	.:.. 
J.olony, Neer Railway Stt1un 

Shimoga TOun77  

	

15210  H.S.Sath a 	ayan4 
S/a H.Sitniraasiah,- 
aged ebct 	ye'r' 
Shunter:MR .797, 
Bangeloilb City, S.Railiiay, 
No.17, Remakrishnaiah Sfrret, 
8eahadrip6ram, 
Bangaloro-560 020, 

153,, Kousalya Bal, 

vaed 52 years, e late K.Keroji ReC, 
Drive.rlpoods MR 63 1  
S1Reili1say flysor&, 
No,I'/ Locooiony, 
RaiIuyHuart2re, 
Yadare 

'
4i Poet, 

Myeo. 

154. R.Praii4Ie bai, 
aged about 50 years, 
WIo late J.Safhyanarayr, 
Shunter MR 748, 
Benga1t City, S.Railway,  
No.,Oeoradeveru Gudi, 
Ranae.n9hpet, 4th Cross, 
Banqa3.bo City, 

155, Khamxu4sa, 
aged about 43 years, 
Wfo late Yusuf'l>  Sheriff, 
Shunter MR 835, S,fleilway, 
Bangalore Cantonment, N .99, 
C/c Sajjad Sheriff, 
Jadidesnagar, .3rd Cross, 
DijuHalli, Bangelore-45, 

8.N.Nagaraja Rao, 
S/a B.N.Moorthy Rao, 
First Fireman ML 1525, 
S.Ra1l8y,. Mysore, No.1121  
Kanaka9jrj, Municipal Farm Road,. 
Vidyaranyapuram, 
Nysore-570 008. 

Arokys Mary, 
aged about 60 years, 
bt/o late M.Chinnasuamy, 
Driver Passenger MR 82, 
S.Rsilway, 9'rsikere •• PPLXCANTS 

...Contd,/-. 
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- Belvethagrama, •- 	='-' ': 	 r 

Mysoro-57O 	 r 	r' 
,- 	'. 	. -.. -•.. :''' ' -.-_. 	 .' 

158. V.h.Selverngam, 	 v 

Sb 	.V.'B.ppiah Mudelier, 	•-•', 	.. 	. . 	.. - . 	- - ... 
aged about 53 yeers;.. 	'•', :. 

	

';ziver'Pas
,
songer'Mft 489-'. 	.'. •. -' 

S.1ei1uey, Benglore Cit, 
No.63,.'Pi11ahnaSardn,"' 
III tge Rsiliay LycUt., 
Benga1ro7560 04, 

159. r.Arokya 0e88, 
S/o'F'l.Fraricia (late) 	. 
aged abot.24 years,  
Driver Passan;er. r1 234, 
S.Railway, Harihcr, ICross, 
Old Arlepur, Guthuor ?ost 
Harihar - 577 603. 

160. N.Sundare, 
aged about 55 years, 
W!/o late t..Ethirajulu Naic, 
0,n1 7 . Passenger hR 911 
'S.Railuey,Bangaicre City,. 
No.20Q,';mBH:cqlony, hitef1eld Road, 
1adh.evapua Poat, 

04. 

it'1A, SaroJ, 
' 	aged about 54 years, 

late D.7rumugan, 
First Fireman, S.Railway, 
Bangalore city, No.U/41, 
Selvenagar,. Ckelipurtn, 
Srirempuram P.O., Bangalore-21 

162. Shanthamma, 	- 
aed about 60 years, 

fo :Iate Sunder Caj!, 
Driver eood* fIR 7059  
S,Railuay, Harihar, 
No.79, tid Arlepurp 

-. 	Harihar. 

• 

Phunter 

ed-about..45 years, 
lo lte B.Sandiao, 

fIR BUS, S.Ratlua>', 
rsikere fIarlan Villa' 

ndSt.MerrY'S Church 4  

/AD 
I U 	hif  

aX
ru 

.'. JPpLICANTS. 
'.. Contd./— 

out 57 years, 
e C.bnthon.y,. 
fIR 537, 'a5ivay-,.'. 

Behind  
, Arsii<ero. 	 .• 
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Salleth Mary, 
eed about 58 years, 
W;fo leteProkya Swamy, 
Shunter OR 219,1  

s 4 iai1uay, Harihr, 
C/a Thomas, TXR's flf'f'ice., 
SeilWey, Birur....,.-' 

PDhanalaXmi, 
aged about 49 yet'." 
tPfo late P.Mur'iisLiarn'y, 
Driver Goods MR 
5.Railwey Harihar, 
C/a late Aun,det Giltii, 

No.79, Old 1rlapui, 
Harihar, 

167-,. Kamakshiarnma, 
aged about, 58 y'3ars, 
I/o late Chakkalingo, 
Shunter MR 227, S,RR±J.uSy, 
Ye.suanthapur, No.48)  
Selvanagar, Behind Uvi Tlki, 
Srlrempurern, .Bancalur-21 9  

C Fletcher, 
-s7o A.Flatcher, 
aged about 62 years, 
Driver Passer 	MR 391 
S.Railway, Ilysore, 
No.58/59, Kennedy Nest, 
Pushpagii, 11ore. 

.Raja Khanum, 
8 ed about 28 years, 
Dfo late Abdul Hameed, 
Shunter P1R, S.Railuay,' 
Arsikero, C/a MdAbbas, 
Go.pa, Singh Quarters, 
B.H tRoad, rsikere4 

MazbooI Jan, 
aged' about 4 years 
W/o late Pihmed E3aig, 
Shunter .'tR .521, 'S.Railuay,  
Banqalore City, C/o Rfrozë Beig, 
No v 99, 3rd Cross 
ledidas -Ngar, D.J,Halli, 
Bangalorë-45. 

171, K V.Surappa, 	 - 
SN VenkatanarayeapPe, 	- 
aged about 72 years,  
-Passenger Guard EMD 87,  
S.Railway, Hassan, No.83, 
9th Main, 4th Block, 	- 
-Jayanagar, 	 .. 	PP,L1CWrS 

V 	 ' - 

I. 
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R.Srinivasan, 
S/a Ramsuamy,  
aged about.4 years,  
Driver Goods MR 7550 	 ' 

5.flailuay, Bangalore Cit,, 
No.62, IliCross, 	 ' 
K.N.Extension, Yeswanthapur,  

Bangalore 22,  

S.R.Sarasuathi, 
 

aged about 50 years,, 
/o late 5.R81dpai.a Fc, 

Driver Goods MR 737, 
Yesuenthapur, .Fi1_'ay 
No,28, Anejana Nilaya, 
'II Main Road, Fi.K.Near, 
Yesuanthapur, Benga1or-22.. ' 

Fends Banu, 
aoad about :35 yeals, 
W!70 late Syad N135e1, 
Diasel Assistant ML 
5,Railuey, Arsik6ke, c2E,• 
soka WS -. Cross-204 
My8ore. 

C.N.Sareeranga, 
5/oC1 Narasimhachar, 
aged about 59 yecr 
F'ssistant Guard EMT 726, 
S.Railway, 
No.46/21  ':Iid RMS Road, 
rsikere. , 

.E.Chandra Bal, 

p
ed about 54 years, 
o late Y.Ekambaram, 

Driver Goods fIR :379, 
S.Railuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th main; 5ubraninyanaç,r, 	' 
Bangalore-21. 

Philomiia, 
aged about 58 years, 
lfo late T.rokyaswamy  
Driver Mail MR 1$, 
S.Railway, Bangalore City, 
No.21 3, Hanumantheppa Ropti, 
Kammanahalli, Renesueniy. P*51ya, 
Bangalore-33. 	 S  

enkejat  

sb 	Guard EMB 371, 
p .Ra 4 	Bangalore City, 	S  

	

008. 	,..RPPLICANTS. 
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179, B.Jayamme, 
aged about 57 years-9 
Wo late N.Basavaraj., 
Driver Passenger hR 79 9  
S,Railway, !rsikere, 
do B,VasanthekUmar, 
No6/C Railway Quarters, 
Near Children t s Park, 
Bangrpet. 

180. Zailunnida, 
aged about 60 yerE, 
J7o Syed Yaseem (itb), 
Driver Goods FIR 4!0, 
SRaiiWay, Mysore, No.2599, 
5th Cross, Mouse [Diver, Khams Rnoc 11  
rtandi lichalle, Nysore. 

1I1. A.Rahima* Kan, 
S/u ImEnKhaP, 
aged ekut 69 OF3 

Shunter MR 300, 
S.Railway, Harihar, 
No.452, I Cross, Cndhinsger, 
Harihar. 

1P2. Prapullakshi, 
aged aho'jt 1 years, 
V/o lat3 Christopher Andreus, 

Driver U-oods, FIR 570, 
a,Railey, Iysire 3KL.), 
No.94/B, L0QO Colony, 
Reilwa Quarterc,  
hI ys or e-2 00 

tayatti Shenniugam, 
5ged about 38 years, 
ti/o late S,Shanmugam, 
Driver Passenger FIR 205, 
5. Railway , Ilysore, 
No.91, VRC Railway riJartt:rs, 
hIysore2O. 

N.Narayafl.aswamy, 
5/0 NarasapPa, 
aged about 62 years 
Shunter FIR 440, S.Railuay, 
Veawanthapur, No. 5/6/47.,. 
Laxmipurem, Near Railway Station, 
Hindupur. 

185, N.t'lohiyudoin Khan, 
s/o tI.hdul Nahikhan, 
aged about 63 years, 	 .- 
Guard Passenger LIlT 461, 	 - .--. 
S.Railuay, Nysore, No.2244, 	- 	 . 	 • 	.1 
Sawday Road, Laskhker Ilohalla, 	 . 	. . 
Meena Bazaar, riysora. 	 . .., .PPLICNTS 

.Con'td./— 

. 	. 	.' 	 ... 	. a 



/Uf\.V,4 "IVøt' 

retired river .' Grede, 
Staff No.P.5521, 
ItRajeneeshhi m Shoran'jr, 

isq•. K.Veii S/o Unneri, 
Retired Curc *Bt Grade, 
:S,14o .631.4, Devaki Secarrn, 
Nedungathoor, Sh-nr3n.az -  

19. K,Kesavan, •S/o  Kithy, 
Reired Guard 

	

1 	
Si,No.6O66 
S'ienthi.  'zhavaIi, 
Veloor. 

P.Paramàswaran Neir, 
S/o Krishan Neir, 
Retired Guard 	SpecXal Gad-, 
S,Vo,5071, Pedinchere Chonel. House, 
Shoranui-1. - 

191. V.C.Sankunii Nair, 
S/o Achuthan Nair, 
Retired Guard 

. 	Special Gaefs, 5,No.6172, 
Ayikkara HoUse, Kevalappara, 
Shoranur. 

192. P.Sundarasan, 
S/oKunhikciran, 
Retired Driver 
S,No.P 6439 11  
Vanaja8, 4/73, 
ipposite Providence High School, 
Gandhi Ropd, Calicut, 

)kD.rai Sarny piliai, 
/ 'illni;  

	

,'RetT 	Guard ttAfl Graa, 

	

' 	 Gift House, 
jpeni'IrJ Sh.ranur. 

-'/ 
4LOR 	.' 

pplicantS in Sl.Nu. 
187 to 193 era 
applIcantS in O.Fi.44/93. 

,.•. P.rPPLICPsNTS. 
. .Contd./— 
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194. R.Rarnar, Nir, 
S/a K.Narynan Nair, 
Retired Driver 'B' 'StSff ç  
'N..P 23141  
Raviyankandnth House, 
Chuduvalathrsr, Shcreriur - 1. 

195, E.4K.RamankUtty .Nalr, 
St. Kennen Nair, 
Retired Guard Special. 6rs2e, 
5.No.5096)  I'undenth H.L:SE, 
Cheruthuruthy Post, 
Trichur District. 

1.96. R.,Krishna Naidu, 
S/a Rarnakunhert Nsi&, 
Retired Driver tpl,. 
S.N..i 6445, 
Nalltsseryparambi); Houee, 
mudaliar Street, 
Shorenur - 1. 

17. L.MenikRm Iuda1y, 
/o C,Lekshmanan fuda1y, 

Retired Driver 
S.No.P 4026, fnjckanivas, 
rq.G.R.ad, Shoranur-3, 

19$. T.V.Sreeman Pills!, 
S/u T.V.opin Pillei, 
Retireá Driver W Graou. 
S.NrS 1794 9  
Sunil VThar, Ganeshgiri, 
Shoranur-1. 

19,9. E.ParamestJarafl, 
S/. P.N.Sahrasanarna Iyer, 
Retired 'Ph' Specièl Grade Guard, 
S.N1495. 0ev! Nivas, 
Nedung.tur, Shoranur—l. 

200. T.Sankunny Nair 5/. 11.Achuthan Nair, 
Retired Guard 	S.Nu.6459, 
Padmalayem House, Paruthipra, 
Sh.ranur. 

201. C.Balakrishnan, 
5/a  T.Sankaran Näir, 
Retired Driver SE', 
Ste?f No, P 5702, 
Krishna Vihar, Vellathtl Nagbr, 
P • 0 .Cheruthuruthy, 
Trichur District. 

V 

bpplicants in Sl.No. 
194 to 201 are 
eppliants in 0.F.45/93. 

••• A PPLICNTS 
'S. 



- 	- 	..29 •, 

202. K.Gsvirden Kutty Nair, 
S/ri C.K.Achuthan Nair, 
Retired Driver, Staft No.P,2833, 
"All Special Grade, Vedakkeknrin8ñath 
House, Chu.luvalethur, Shoranur - 679 121. 

P,Ramankutty Nair, 
5/u E.K.Sanka•ren N&ir, 
Retired Guard 
Sp-eciel Crade, Stafl' No. 
E 14671, PuliconnI Hojèü. 
ChuduvlathU horaur--1- 

P,Narayane Pillal, 
S/u P.krishrian, Retired 
Driver UCR, Staff N.P 
Poovathingal House, 
KizhkatFil, Pannthipra, 
Shoranur-1, 

215. S.Raman Nair, S/,Kr -nar 
I 	

Retired Driver acit 

Staff N,,P 7065u., StamLicol rU - 5, 

Ct-'ennthur9thi Pa-t 3, 
Trichur District. 

V.Nareyarian Ezhuthachan, 
S/a 00 Ve.0 Ehj hRch 
Retired, L.c..Shunter, 
S.N. P 8117, Devasamparambil House, 
Nannanur Post, via i4viep: a. 

K.Chellan, 5/c T.Karppfl, 
Retired Driver UCfl, S.Nt\J3 
Muthukurssi, Kunnath House, 
Cenashgiri Pst, Shoranur. 

M. X.P.Gopalari, S/u K.Nareyanan Nambiar, 
Retired Guard 1 81m S.No. 7525, 

Sedan", 
Railway Booking C1ie Rcid, 
Shorenur. 

Zt?1 	-.M.Kesavari, S/.,.Perugan, 
R1L—imipI I.F.rlantBt, 
5.-NP 10026, 
Theathil House, 

m, Shorariur. 

210. f,5nkeran9tayafl3r1, 
S/u Covinden Nair K., 

Drivei A' Special, 
'Rarre Nivas', 

irrRP, Majaka'i, 

fj/ yJ; 	 ,., 	 -P P L IC NT S. 

ASK- 
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211. K.¼chuthan Nair, 
S/o Achuthan Nair, 
Retired Locr Shunter, 

,No. 8 6054, Kadambct Hot.we, 
11undamukam Amsom, 
Post Ganáshgiri, 
Shora nur-3. 

21:2.. C.Ilanimuthu, S/o Charnbak8 
Mudaliar, Retired Driver 
SNn.P 7492, Nambenthodi dcue, 
No.179, fudaliar Streatp 
Shore nur-1. 

K.P.GovindankuttY, 
Since deceased by Leqel Repsent2tiV8 
Smt.Sulochana Amme, H.Nn.9/13 0  
Namban Thodi, !ludeliar street, 
Shoranur-1. 

E,Balasubramanie Menon, 
S/o Madhava Rec, R2tireci, 
Driver ttBtb Grade, 	V 6 9  
LGeetha Nivas", Ponnamsngalam HousE, 
Shora nur. 

K,Sankarari, Slo Mdhvan K, 
Retired, Driver LA, S.No,P,4905, 
Kaysnathuthodi House, Kallippadarn P.O. 
Shoranur 2, 

J.K.Ve1uk'tty, S/n Kelij N1r K., 	 Sl.Nos. 20t. 
Retired Driver IIL, S,No.9730, 	 216 are applicants 

Karthika, Kanaleppara, 	 in O,t 4 46/93. 

Shoranur. 

M,Velu, 5/0 Velu, 
Retired Driver IL8tl Grade, 
Staf'f No. P 7936, 
Naikankunnathu Veedu, 
Kovaippare P.O. 

P.P.Velukkutty, S/c Shanku, 
Retired Driver IlBIL, 

5.Nô. p 7192, Padincharvettil House, 
Karakkad, P.O.Kavelappara. 

P.T.Ouseph, S/n Thornan, Retired., 
Guard •R8I Grade, S.No 94319  
)ayappilly House, Vappelassery P 0 0., 

Angamali, Ernakulern. 

P.Krishnan, 5/0 Imbichyadi, 
Retired, Driver ILl1( Crade 
S.Nc. p 5730, Krishnaqher,. 
Nedungathur, Shorenur-6' 17.19 	 .••.PPLICANT5 

V ..Contd./— 



M.P.Kesavan Neir, 
S/n P.K.Ch°andu Nir, Retirvd., 
FiremnB', S.Nr).9461 9  
Chemmanassery Padinheri H'3, 
Kot.tnol P.O., Ce1icUf. 

P.K.RemapaniCker, 
S/c Chamy- Panicker, 
Retired.,. 	d.A'1. Creda, 
S,Ne.8284, Navaratna, 
P.0.Kunniampurern, 
Ottopal8m-4. 

51.Nt..217to 223 are 
applicants in. o.1L4?/g3. 

I 

. 

•K.Baiakrishfla fenon, 
S/C P.Màdhava !'ler,n, 
RetiredOriVer 'A' 
Specii Grade, Safi' tJn.P•  2437, 
Kandathil Hcuee;  arndsth:i 	ne, 

Trichur - 1•  

(.P.Chihnan 10enrn 2  
..S/n P.Sanku:my !irtr:,. 
Retlred Guard 
Sreciil Grade, S.No.9333:  
1ongot Ushas, ?.0.Pulakac, 
Via.Chelakara, Trichur. 

221. M.P1GpaPishareti, 
S/e .CPRahava Pishareti, .. 0 

Retired Guard SpeclaiGrade, 
Pnnlma11anjakkad, 
Shranur-679 121. 

227, C.ChandraSekharafl, 
S/o11.K.Merinn, 
Retired, Special Grade Guard, 
S,Ne.7618, Gnku1Tb, 
F4shek Negar, Kemboni Rcad, 
Ayyanthole, Trichur-'3. 

22, V.M.Abdul Kadir 
S/u Vf1t.Mohamed Haji, 	•• 
Retired, Guar 	A' Spcliti 6rano v  
5.Nu.9826, 20/1631  "THiUpai;1ii', 

Trichur. - 

f2!iQ4Btskarsn, S/n O.S.Paafl, 
ke'.Pods Guard., 
amçireth House, P.O. . 
kaflheY, Via. Trichur, 

i)p27. . 
A' 

GALO -7 . 
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P.Narayanan, 
S/o Sankaran, Retired, 
Special Grade Guard, 
S,N.EE 86, Ushes, 
Rayeroth Pefamb, P.0.Peial, 
Tellicherry-670 671 . 

Vet.Sankaran Nair, 
S/o T,Nareyanafl Nair, 
Retired •, Guard 'At Sç.ec1, 
SNh.12746, shi'vad, Prai, 
PtL. Koo Lhupar ane, 
VIn-670 643. 

C..H.Balan Nembiar, 
5/0 Knhikrishrin 4diod1 
Retired Guard, 1tt 

S 0 No,9Y71 Usha Bhavan, 
P. 	 Via. Tellic;h3rDy. U.Kf,ttayampuil,  

•M.Padmanabhan Nafl, 
S/a Pt.\J.Krishna feron, REtlreda, 
Driver 'A' Special, S,Ns, P 57'54, 
Day! Niva, Kottara'hUmpara, 
P.0,Azhikode., Cepriancjr3. 

234. .K.K.Susheela,U/U Late 
VCnand?r1. Retired., D'ijer E', 
S,2E35, Anandll  'Jihar1  'J]eavll, 
Kannur 	670 008. 

235, i1.Nrayani, W!/o Late K.Pereyen3n 
Nair, Retired. Guard 
S.No19031  1.adathil House, 
P,Othirakkal, Cannanore— 670 011. 

%<4Kunhambou, S/a Appu, Retired., 
Shunter 'B', • S.N..P.5331, 
Packkedam House, 
P.0,Trikkripur, Kczharqed. 

K.tvlsVanajakahy U/a Late C.H.G.paiafl, 
Retired Puard At Special, 
S.N9498, Chettiyam Veettil, 
Near Railway B Cabin, Badagara. 

J 
A.KJohn, 5/. Pi.J.Kur1an, 	 Sl.Nw.230 t 238 are 
Retired., Guard 	 applicants in 0Ji.49/93. 
S.Na.9E13, AriyathL' PardU 
House, Pe1lrn.4P.O., 
Kottayem - 7. 

239, R.t'Iarappan, 5/. RarnaGowndar., 
Retired D*iver, 'C' 
Staff No.. P.2718, ED-118 0. 
Railuay C.l.ny P.O., 
Erode - 638 002. APPLiCANTS 

, ,Contd./— 



P.Karuppannan, S/n Pnngic 
Retired., Driver W. 
5.Fo. P 3583 0  
Korakattu Valasil, 
Door 1c10.5229/It 14, 	vr)' 
Erode-?. 

M.KanJassiiy, 3/. Tlcrappa Ccwnt 
Retired DrLisr tct S.Ná.P 24t 1. 
9çFy. VN'Ra, r.de-8 CiO2 • 

', Muthusarry, S/o Paleni Coir,d€r, 
Retired Driver'C', 
Raghavandi Nagar, Ercde.- i 

A.RemasamyS/o A.y6euEirinc 
Retired. 8th*t!', S.N,2333 2  
Pudhupalyam,Door 246, 
Plampaleyam P.O., Erode-B. 

S.Kandsamy, S/c Sengadan, 
Retired. Driver 'C', 
Staff No.P 41031  Ragsvana.idar 
Negar; Door No. PRB 18, Cavcry R.S., 
Erode-?. 

C.Kumarasamy, S/o Chellappa Gounder, 
Retired., Fireman tBT 'S.No.P 7885, 
Door No. PPI 283, Pudupalsyam, 
Allampalsyam Post, Erodc-8. 

247, T,J.Peerakhan, 5/0 T.J.Jainallutheeri, 
Retired,, Driver B', 
S.No. V.38, D.No,94, Railway Colony. 
Post, Erode. 

248. Veleppa Gounder, K. 
S/c Kolanda Gojnder 

-R'etired, Shunter B  , 
37O, 

'I 
It. 

 uayam, Kettoor, 
a0a1yem Post 

eu 
- i c 

O '249. 	Kerudhnan, 
Goundan, 

¼ 	Reti '&dJi Shunter 'B', 
$..Nb.Pj'4O84, Door No.197, 

eyem Pkkarkam, 

	

mnpalayam P.O., rodo-!• 	 , 	APPLICANTS. 
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250, L.Nal1asamy,. 
S/o A,,qil Gounder, 
R.:d e ,Driver 'o', 
S,No, PT3 10237, 
D,No.280, Puthupalayam, 
lampalyani P.O., 
Erode-C. 

251. N.Kaliannan, 
S,0 N.a1laounder, 
Retired. Diesel Fs!stant 
S.Tio, P 4011 Sastri N8g3c, 
D.No.55, Near t,er Tame 
Erode 638 002. 

252 	K..Ramasamy, 
5/o Kalianna Goundan, 
Retired. Shunter 'B', 
S,No.P 3958, UJJ082, 
dappalli RS Pest, 

Cavery, Errde-7. 

P.Sengoda tounder, 
SJo Pa1ni Peunder, 
Retired., Shunter B. 
S,Nv 

*
P11 44291,  D.Nr.569  

3apall5. 'Jillage, 
Peppapalcyam, Cavery R.S., 

P,futhusamy, 
5%o Pj.jni 1 urc5f, 
Fetjredg  Shunter 
.Np. 	,P 5O 	PudhupeIcy'rn, 
D.No,263, graharam, 
Alampalayem P.O., Erode-B. 

V.Sengodan, 
5/c Velappa Gounder, 
Retired, ShuntertB', 
S.Nej.5133, O.Nt.2/60, 
Ottapali, PlIlsyar e51 Strent. 
Cavery, Erode-7. 

K.Chinnappan, 
S/tt Komèra Samy Cunder, 
Retired.0  Driver '•C t, 
S.N'*,P 3531, Avakathu, 
Cavery P.O., Colony Road, 
Er oe-7, 

257. P.Venkkatachiam, 
S/ri Peruma Gounder, 
Retired., Shunter 181 

S.N. p 4097, d 1/11. A 

Karuthuveli Thottam, 
Odappalli, Cavery R.S. 
Ernde-7. 



,TJO, 17 2b47, 
D,Ns.1/20,Odap8iii, 
Cavery R.S., Ede-7, 

T.:P.Ccvinderi, 
S/cP.Kunhambu, 
Rotired Guard Special 
Grade, Staff No.11159, 
Prasanne Nivs, PD., 
Chirekkl,' 
Cennanore - 670 01. 

K.Sreeciheran, 
S/ri 8.Achuthan 
&.rir. P.3180 

tThena j House 
Opp. Railway Statlori, 
Chirekkal P.O., 
Cannaporc 

11.Balekr5.shnan, 
S/ó NamBikutty, 
Retired., Guard. 
S.No, 15'70, 
fvlanpJkketh House, 
Good Shed Road, 
Tellicherry, 

P.K,Reman Neir, 
S/o-P.Kur.hanibu Nair, 
Retired., Driver 'A' Special 
Grade, S.Fo. P 6446, 
Kav.inchalil, P.O., 
Pzhikode, Cnnanore-670 009. 

263. V,M,Karthiyani Amma, 
/o Late K.P.Jeriardhanan Nair 

Retired., Special Grade Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malappurem, 
Pir,-676 505. 

264, K,Govindan, 
S/n K.Aruvan, Retired., 
Driver 'R', Preethe Bhavan, 
K lladathode P.O.Jlavfl. 

- fl?. 

n, S/o, Reman, 
erd,. S.N,.1554, 
.l House, 

II Ward, 
. Pjn-670 .56. 
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N.Vasu, .5/c Remothy,  

	

266, 	Retired., Shunter 'B', 
S.No. P 5024, 
Kottiyath House, 
P.DMuzhappilanged, 
Pin- 670 663, Cennanore. 

P.KmKannari Nair, 
S/a AuNair,.Ret.ircd., 

267. Shunter '6', S.Nc,P.7794, 
Varkulathu Vayil, 
Near Akliyath Terrpl, 
PO,Azhikéde, 
Cannanore-670 009. 

P.Rchini U/c Late K,C'efldL, 	.Sl.No.259 tn 268 are ,  
268 	Retired Shunter "Ba, 	 appiicant in 0,51/3. 

Sn,P 7173, 
Chambakachalil House, 

, O.rluzhapflengad, 
Cannanore District, 	- 

'C,K.Chandan, 

	

269. 	S/o'Ambadi, Retired Shunt.r'01:  

5.N...P.8223, Kenavi Husc 
£kkchi P0.Peliode, 
Via,, Trikkaripur, Kazhargod. 

t..Narayeni tA/o Late K.Krishrien 

2 	
Retired,, hunter, S,No,P 7490, 

	

70. 	Machipjiurrn House, 
P.0.Cheruvathur, Kazargod1 

P.N.I{ymavathy 

	

271. 	i' Late 
Retired 	A Special, Guard, 
S.No.t9$,, 
tO1. 	 I&*1 Scho•i, 

Cannanore. 

T.P.Leeiavathy Amm, 
2720 Wi/.D Late P,V,Kesevan Nambiar, 

Retired, Driver A Special, 
5.t•:.4654, Kesave Nivas, 
Near ElayaQ.or Templç, 
P.0.Ilundayad, Cannanore,  

V.X.8alekrlshnafl, 

	

273. 	
V.Damoderan, Retired., 

Driver. 	Spec.ai, 
S.No.P 4361, 
B/9, Reshrni, S.N.NaçEr, 
P.0.Thottada, Canrianorf3-7. 	 ... 	kPPLIcANTh. - 

v 	 •,,Contd./- 
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P.1l1Sreenivasan, 

j

274, 	5/0 P.Govindan, Retired., 
Guard SpecisiGrede, 
S.No.12054, tSmrithi t , 
Post Ve.ngeri, flathoth Parernba, 
Calicut.  

P4Krishnan, 
S/c K.Perunial Naicu, 
Retired., Driver 'P Spsi., 
S.iJo.P 43601  3/2750  
Opp, Spares Land, 
Vadakkañchery, 
Trichur-680 528. 

A.Bhaskaran, 5/a  A ppu, 
Retired., Dilver TC' Grade, 
S,No. p 4301 9  
Ayyanatu Parambu House, 
Ayyeppankavu Road, 
Kochi-18. 

K.Chnyikutty Kahnoli, 

	

271. 	5/0 Kandan, Retired., 
Driver tCl, S.Nc. P 94309  
Kannoli House, Kacheri Arasom, 
Desorn, P.O.Calicut-673 011.' 

C.Madhavi, Li/s Lat 
CK.Krihnan, Retired., 
Driver 'C', S..,P., .3737k  
Krishna Nivas, P,00layil Parembe, 
P.0.Kallayi, Calicut-673 tiG3. 

T.Kesavan Nair, 
S/o N.Govincian Nair, 
Retired., Guard tBt, 
SN..4956, Santha Sadan, 
ChUduvelthur, 
Sherenur-671 1210 

11.Elies Aron Rj, 
280. 5/. S.Mariediss, 

Retired A Special Driver, 
S.No. P 3702, ED 196 E, 
Railwai Colony P.O. 
Eod' - 638 002. 

7 	r"J?7 	S 

	

. , 	Csappa 1o.vindan, 
C\Mnnappen t  Retiri2d, 

tnte,5.No. p 3.6311  

A ai' way Colony P.O., 
(rodeJ S  

.40 
S. 

Sl.No.269 to 279 are 
applicantS in .0..52/93. 

S .. 	PPLiCP.NTS. 

. ,Contd./- 

\ 
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:M.Kasimir Lmuis, 
.282 	K.I1aria Louis, 

Reti6d,, Guard'A Special, 
S.No.1211!, Annadural Street, 

Erod-63e 002. 

K.Ivluthusamy, S/. K.iendai 
2830 Gunder, Retired., Guard 8', 

S.Nn,12011,1' Ramarnoor!;hy 
Street, Kollempelayen, 
Erode-639 002. 

KSundare san, 
N.Kalyanesundare udalar?  

Driver A Grade, SN.. r 29, 
N6.48, Lenin Streets 
Eride Railway CilnriyPost, 
EioJ-2. 

K.R .Lekshmanan, 
S/O 11.Renaserny Kinai, 
Retited., Driver W  
Staff Nn.P 4467, 
t"orth Eda Street. 
Bheema Nagar, 
Tirudhirappelly, 
Pi-620l3iJ1. 

K.Subramaniam, 
25. 	S/c S.KrisInasa-ny, 

Driver !AI  Special Grade, 
.S.No...P 178$, 43, Lenir. Stre4 
Railw.y Cnlbny Post, 
Erode-638 602. 

R.Sethurania, 
S/c Rathinam, Retired., 
O,river 	Special, 
S.No, P 2888, 
Ilarna.thi 111am, 
.106, Bharathi Pa1aym, 
Mo*lapa1ayan P..Q., 
E rs d e-2. 

M,Chinneppan, 
S/ C.1v1n.kkin, Retired,, 
Di*et Shunter, 
S.Nn'. P 7785, 7/B 
Rdilwy Colony, 
ErodeL.2, 

11 f'ler app en, 
S/s rl.f'lathan, Rétir6d.. 
Driver 'A' Special, 

' 3779, 1071, 
Kamalagam, Bar athy Palayeni. 
Stree€, Mulepelaysm P0. 

}/ Erde-2. 



J4.Lingappan 	/o 5.Gyyavou1  

	

291 	Retired.., 	Special. 
• 'Driver , S.No.P.1714, 19, 

Knthjkaren Street, 
K)lampaIayarn, Erode-2. 

.S.SrIivsen, 
22 . ./ R,Swemjnathan 

. Retire, Driver 'Al- Speciul. 
S.'NeJ 4339, 345 ., 
Rathsay Quertcrs, Railway .C.onv.. 
Erodø-638 002. 

. •P.Nemasivayern 5/. l.Bal.r.j'dern. 

	

293 	Retired., Driver tA' Sc'i 
5.N, r ssii, L 1e 9  
HouéIjg tnit, Periar 
Erode-639 001., Ternimnau. 

K.M.uluniraj, /! K.Ilunuauaq.y, 

	

'294. 	Retired., 'Diesel Assistant 
S.N..'PT3 10212, . 	 .• 	 S 

1enickkavssacar •ti'eet, 
Sastr'i Negar,  
Rjlj,j" 	P.O... 

L.Anthoni Swamy, 
S/u Lourdu Swamy P1l•lai, 
S.N. 8 1419. 41/A 
Rai1wy Coisny, 
Erode-63$ '102. 

M..&.pethy, S/a 1l.P.Mooka 
Gounder, Retired. Driver 
113 Grade, S.N.. k 947e, 
17/F V1d Railway Colony,. 

V,Belararnan, S/eVenkkatasuamy 

	

297w 	Naidu, Retired, Driver IBI 
Grade, S.ric, P 9420, 
Railway C.loy, Er,de-2. 

ga8uemy, S/ck Perumaj. Ns'iidu, 
Cr azie 

t,::e...2 

nyz 

..Cotd./..- 



1 
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P,Pengunni Menon, 

300 	S/a T.C.K.Nair, Retired Guard 	Special, 
S.N.. 15200, !Pournemi 
Nangappa N3gar, P.O. 
Olavakkot, Pin-67$ 002, 

M,Krishnan Neir, 
S/ kunchu Nair, Retired.. 

301, Driier, A Speciel, 
S.N. P 1444, Srsh4.lem, 
P,0,blavakkt. 

V.Sréedharan Nait, 
Sto c-.R.Krishne Pillal, 

JOL, Retlied, Guard A Speriel 
S,Nc.15202, Thuruthel)  
Aymanem P.O., Kcttayap. 

P.A.Raav, S/o P.S.1ppu, 
303, Retired Guard 1" Sec.1ei, 

S.o.16144, -Housq. N,c6/5U8, 
Reshmi", Near P.Cny, 

Cochn-..1 I, 

C.Kutty Nreyenan, 
S/n V.C.Nerayanan Neir, 
Retired, Guard A Spcial 4  
S,No.762, Chembra House, 
Shorenur - 675 121, 

'P.K,Kcst'y,S/o P.K.Koshy, 
Retired Guard, 5,Ur,15205.. 
Vazhakaleyil, Grgadikal 1'.0. 
Chengannur, Pin-689 122, 

K,L.urian, 
3060 	/o K.P,Lonappan, 

Retired 	ASpecial, 
S.til 15216, Cher,dir.i", 
HitSthôo]. Road, 
PiEPareppur, via. Trichur 

552. 

N,Ramakri1man Nambidi, 
'O7 	S/ Chjtan ahattathirid, 

Retired. GÜcd'A', 
S.Nc1i404, "Karthika, 
Ramalvigttaeperaml  Trichur-.€Bfl 631. 

V.Saija4, 
308. W/0  Late 	rjen, Ret.rd,, 

D.river A pecia1, 
S.c,P 4367, Sree Rangrn, 
Pun:Eire Road, rii•jec.t- 678 $02, 	 •,, APPLICANTS 

V 	 bf,00fltdlI /— 

I 
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P.ri.Ramanhendren, 

.uer 	S. S.N. 15210, 
R,anikketh HoUse, 	'. 

:Ko1iengde, Paighet:- 676 506. 

tLIledhävan, - - 
;.". 

 
3/0Th1ucham, Rotir., 
-Driver A Special, 
S.Nô, P 2193, 
°.aiiéth Hbise, 	0 

.Kuthupamba, Edcth.are 13 .6. 
Plghat, Pi-678 4511. 

K.rI.Kunhjmohammed, 
-S/c - moldeen b ya, 
Retired. Guat'c.C', 

6331  Cher.dath 11tuse, 
KL.ttarnassery, Aluaye-.te3 1.051. 

1-2 	1.NarayanBn,StS, 6.Rrram, 
' 	Etir9u Drivet Gio1s, 

0S.NI.PTJ i.f!505, 10, 
Jeevanarthrn Street, 	- 
Poonthur'ei;.Ried, E..2. 

. 	C.Kimarasemy, S/o Chinnppe 
Gounder, Retired., Diive:• 
t8f s.r'io, p 4206, 	Fi0.6S, 
Sholep:4ruvae, Suthar.r9 Purn., 

- 	Er.do-2%  

3'Iz •T.S.R.en.arn..rthy, 
S/T.<.Sa j,dara3alu, 
Re1red., Driver 'A' Specie]., 

. 	SN..P 35401, 15, Sunderam' 
Street, Erode-2, 

: 	A.bdul Jaffer, 
315. -S/s Abdul Keder, Retlied,, 

Driver, Geods, S,Nr,,%J 44, 
235 Kalyanasundaram Street, 
Erade- 638 002. 

S.Angamuthu, 
31641..S/o V.Sitiia Naicker 

1e.tired., Driver 'B 
1365, D.No.411 0, 

7p s)icJny, P.O. 
r 	9ë\<. \11,  

!/ 	....... elvevej  

zfar 	C 1. ai. 2 5 
¼.. 

Sj..Nos. 300 to 311 are 
epplicents in O.A. 54/93 

S/p. Ve'll-airm, 
river tAT 
No. P 35421, rel'aphone Nagar, 
rn P.O., Erode. 

19 

ft•.••• APPLIANTS 

-:! 
C3ntd./-. 



'L ti 

K,Chinnaaiyen, 
318. S/n knumen1  Retired., 

Shunter fBI, 

S.Nn.P 7458, 76 L.G.G.S. 
Colony. V.O.C. treet, 
Kol1mpalayam, Erde. 

M.Krishnen 5/o fiunusarry, 
319 Retired., hunt2r, 

S.N,10072 9  PTJ, •N41L, 
Railway Colony, Erode. 

R.Thiaoarjan, 
320. S/I Rarneswarny, Rctit., 

Guard, 'Al S.No14332, 
Thanqspattalaikarr 
Ppn€hurei Road, 
Er*dé. 

4 	.Chnnaiyan, 	 S1,N.312 tc 321 are 
S/s Arumugam, Reti:ec., 	epp]Jcants Jn 9.I.No.55/93 
Drivi tAt  5.No. 
N..331 A, Railway C'er;". 
Eridc, 

P.Subemnion, S 'o A.Pihini, 
322. Retired Guard 'A', 

Staff No,7489  112. 
\Jinayqer Ki1 Stre!., 
Sestri Nagar, Er.de—E38 02. 

- - 	5.Kannirnuthu, 
':323. S/o Subbe Thevar, Retired. 

Guard 	S.No.16066, 
Sundarammal Illani, 11/8 
Kill, Nanjappa LaS/nut, 
Sulur, Coimbatsre-641 402. 

R,Angenna Filial, 
324. 

	

	fangasuamy Filial, 
Retired. Guard, 
S.No, 15271, 20 \srtn Chinne 
liar imman Koli Street, 
Karuiigalpeiayam, Erode-3, 
Perryar District. 

\J.Mari, S/. Venkatesari, 
Retired Guard, S,No.12563, 
No111, Thera Iliam', 
KurikaranpaJayam, 
(lulapalayern P.st, 
Erode-2, Periyer Disiict. 

VaLakshmanan, S/s S. 'Jedvlu 
Retired Guard. 5Nw.1376; 
Bharathipalayem Street, 
:Kurikaran palayarn, 
(lulapalsyam Post, Erode-2. 

/ Periyar Distrirt. 	 •• 
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V.K.Shunrnughasundaram, 

327 	54,  i"45.Karu:ppanasarny, 
Retired.,. Special grade 6uad, 
S • No • 3 IT 35, 194 E, 
Railway Colony, Near Railway 
Colony -ost Office, Erode. 

V.K.iJnni Nair, 
328 .S/o K.Raman Nair4  

Retired., Assista.t ruard 
SNo.1902, Contchery S1-, 
E'-ode. 

- 	R.Lakshmanen Sir: rnas-iv, 
329 	Retired 	peciEl Gi.ar3 

S.Nr.7210, D,No,1%3, 	- 
Sestri Nagar, Sadayaml'yc.m 
Road, Erede. — 2. 

\!.Suarnyeppah, 
330. 	G.Uisuvasam,fletirtd. 

Guard, S.Nc,. 14101 3  
S Karuppanasuarny Koll Iii Strei., 
Surampetti Road, roda-66 CL 

- 	Periyar District.. 

R.Veeraraghavar, 
331. S/o'U.RFrna Iyer, Retired 

Guard, SNc,15231, Wc..0, 	- 
Tayumanavar Street, 
Pundurai Reed, Erode-638 002. 

/ 

K.Ramalingarn,. 
332. 	/O V.Kandasamy, RetIred., 

Driver 1 P., S.Ne. PTJ 10052, 
Door. Nr,16, East PFttakarr, 
Street, Erade-638 002. 

- 	G.R.Samuel Raj, 
333 	Sfn C.N.Anandhem Pillal, 

Retired. Driver tf 1  Special, 
5.Ne p 28361  23 ;, 
Panchayet Union Street, 
1ankhpe, Podanur, 
Coimbatere-23. 

K.Kader Au, 	 - 
334•  Sle Kader Batcha, Retire.., 

Special, 
pj'P3726, 168 fan Ra, 

j p)dur,.23, Tamilrrdu. 

f,$. N?lnithul /o Nanjappa 
Gider," Reirod., Driver 

i85,J95/11 Arthi 111am, 
P.danur-23, 

Tarni1'Nd6/ 
\d 

tv 

 

SJ.N.322 to 332 are 
applicants, in 0.h.5/93. 

APPLICANTS. 

.. .Contd./— 
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S.Ve1usiJamy Pillel, 
S/'c,.Sankara1in.gam Pillai, 

:336. 	Retired Driver 'B' 5,N.,6437. 
D,N.,360, Selvapurarn, 

- 	 North Peru, Main Read, 
Cojmbata.re-641 

K.Rangasweniy, 

337 	S/okuppusuarny Naldu 
Retirel,, Driver,'Al  
SpeciL S.N..P 464 
D.N..24; [lain F oad, 
PnThr-iur--23, Tamil Nedu, 

K,Ahamed Sheriff, 
5/, A.Keder 8atch, Re'ir'd,, 
Driver W Spcclal, 
S.N,P 4341, [lain 
P..danur-23, Ianii.1 Ndu1  

Nanjappe Ni.ti, 
5/\Jenketastamy 
Retired Driver 
S.N... P 3438, 8janai Kovil 
Street, Pdanur-23, 
famil Nariu. 

K.P&1aiiapar, 
sf.. Kuruppanna GounIer, 

34r.. Retired. 	D'I', 
S,N. P, 43•3, 
Vilangattur, Ktdachenaliur. 
Eride 

S1,Nn.333 to 339 are 
pp1icents In Of57/3 

il.Pelaniappan, 
S/s Plarappe G.Mfldel, 341. RetIred., X Fireman tB?, 
S.N. P 4312, 
Vellaikattur, 
Kadachanallut P.0, 
Thiruuhengedu Taluk1 

h.Chellappan, .. 	. 
S/ [larappa Gounder, 

1  Retired., Shunter, 
S. N..9454, iampa1a'ani, 	0 

Pellipalayam, Erade-6. 	 . 

A.Pala;iiappan, 	. • 	 0 	 • • 

S/ithatheppa G.uder., 	 ;.f. 

34J. Retired., 5huter 
S.N..3 P 74651  N..04 ;*, 	 . 
Velenkatsor,  
Kedachenailui, Erogle-lO. 	 •,,• APPLICANTS. 

-' 	': 



-'.uurueemy, 
S/c Palniappa Gounder, 

3440 Retired,.Drive ?,t 

S,No. P 7160, W0 
L.G.G.S.Co1nn, 
K1lampa1ayam, trde-2.. 

R.Kumaraserny, 
345. S/c Remasamy Gounder, 

Retired., Shunter Loc..o, 
S. No P 631 5, 
Govindancalayar, 
Alampalayam P.1) 
via., Erode, 

G.Samuel Durai Seiy, 

346 	Gnanaurei, 
Retired., Driver , 
Spi. S.No, r  31072 
Upatair 4th Crcs Roao, 
Peraniasivapurarn,. L.iloudi-i €i) 

V.Sengodan, 
S/n \telappa Gourier, 
Retired., Shuntsr/1uco, 
S,No P 3510, Vi1ankaur, 
D.'..54. Pulapaleysm '.0.1  
Kadachenur (Village), 

C .Nachimuthu, 
348. S/a Chelleopa Gnurier,  

Retired., Shunter, 
S.T'Jo.P 4384, Pno1ape1ev 	Pc$f.;  
Kadachanellur, Pa1ipa1ayin, 
Erode-6. 

T.S.Alirnoideen, 
349. S/o T.J.5Shiruddin, 

ctired., Driver 'a', 
Spi. S.No. P 32600  
47. T.-J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. 

V.N.Rarnankutty Nair, 

	

35 	S/a V,Nàrayenan Nair, 
Retired., Driver 
SNo. P 2310, Puehoaleya, 
, .7/581, Callege Rao, 

Pin 678 COl 

	

/(•' 	•.$

KU 

lj 

( 
)IC 

- 	• 
k 	. 	vlfIqaj'- 

\ 	
0la)(a] 

- 

5l.No,340 to 349-are 
applicants in 

.' APPlICANTS 
, Contd/- 

;van, 
rayana lyor, 
Guard ' A Spi'., 

f7 2, Nu.i/780, 
ngle Stree,.,,; 

athy P,fl., 
, Palghet 

0160fl'3. 



- 
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C.ChathU, /oAPPqlll 
d Retir., Oriver 1.81, 

	

352, 	So4 P .5287, 
Kurungad Hquse, 
flarutha Toad, Paighet 

P. Krihnn, 
S/a A.rumughan, Retired., 

	

353. 	Driver 	S.Na. P 9449 9  
Chngth Hue6,Kvi1pad 
P.Oo., Palghet-17,p. 

- 	c.sukumeren Neir, 

354 	Sb' P.Sankara i.noi'., 
Retired., sst. Gte, 
S,N.i53949. Pclakkott Housi, 
Thenur via. Porli, 
PaIghlat-67.6 616. 

P.Govindr., 
355, 	S/a P.Ser,kera Menor, 

etired., Guard SEP, 
S.No2024, Srival3an, 
H.N.F1./33, mndire'!oer. 
Kallep'illy, Paicjhet-5. 

R.Nary3rn, 
356, 	S/ia V.Raman, Retired., 

Driver t :t, S,Ne. P 5847 
ciandi'ikB Nila'yam, 
Kórathodi, 
K8dL'k.a6kurrn, 
Pelghat-678 005. 

N .V e 1 u ku t ty, 
357 s'/ Narayenesuamy, 
'' 	Retired., Driver IT,  

S.,Ne,PTJ 101131  
mba1aparambu, 

- 	Near Iladrassa, 
Kaviipad, Palghat-17. 

T.Velayudhan, 
S/r, Theethy, Retired,, 
GuardtCt, S.N.. 16223, 
Devi Badan, Pottakulam)  
Kavilpad P.O., Pa1c,hat 

V • V I su an a haii, 
s,'0 Kuhhna,'i, Retired., 
Loco Shunter, 
S,No, P 5184 9  
Vallaiikêd, Kvi1pd, 
Paigh at-I?. 

VVasu, S/a Veleyudhan, 
360, Retired., Driver 

S.Nc, P 3164, Chendrasoudhem, 
Tannissery. Palçjhat. APLICNTS. 

Csnti./- 
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61. 	S7. Veiayudhan, 
Retired. , Driver 
S.Ni. P 96, Rahendre 
Sadanam, Ilelepuran, 
.levakkct, Pin 679 0029  
Paighat. 

V . 	T.V.Veleyudhan, 

	

362. 	S/a P.Sieeran, Redr-c4 ., 
Guard 'B', S.No.6859  
Thurakad House, P.O. 

V  PeruSttukurissiq V .  
Paighet. 

V 	V.Sivaratzan.Neir 

	

363. 	S/a K.Kesavan Nair, 
. 	V  Retired., Guard 

S.No.5852, 72/A, 
Instrument8tion 1c;i shi1  
P.C. Kanjkode West, 
Palqhat.. 	. V.  

.. S,Jeearghavan, 

	

364. 	S/sP.Sinçari3m, hei'cc, 
Guerd IA', SaN6.14522, 
HN.. H-2, Housing Unit, 
Karamadai Road, 
etupayar, 

Pin-641 301, Tamil t'adu. 

I'LNarayanan Neir, . 
S/s Thsv1t.taIer 
Retired., DIeciel 
S. No.P 9444, 
Mullakkara Hnuse, 
Puduppañiyaram P.3., 
Palghet-.671 .733. 

.K.K.Suremanla Iyer, 
K.S.KuihneIyer,  

Retired., Guard 
S.Nh.1149, N..3/126, 
L.N.Puim Village, 
Paighat, 

V 	P.Balakrishnan, 
367. S/.SUkkanda Uarier., 

Retired., Mail Guard, 
5. No.14067, Harivas, 
Kallekuléngare, 

009. 
,- - -' 'L- \ 

3ti4i 
R 

"V 

NG 
... *PLICANTS. 
... .çanti./— 

u;aran, 
.J%pukutten 

Driver 
?9436,-  • 
ianga1 House, Melepurarn, 
Cl avakko.., 
et-2. 



a. 4 	• . 

R.Paramesiva Menon, 

369 	S/ M,N.Raman flenon 
Retired. 	 P., Drivar ' 	Spi., 

r 4684, 
Sb! vesijem Medathil Housc, 
'enpekkare P.O., 
Nisrani, Pa1ght-4. 

P,THenkaraj, 

37f 	'i/c S',P.na, Retired., 
Driver 	Spi.., 
S.Ns. P 2760, ?6 N, 
Behird Rem Theatre, 
P. O.Suiemanga1am, 
Sa1m 	636 005. 

bRemakrishnan, 
S/o :P'.ppu, REt5.rel., 

371. Guerd'' Spi., 
S. No. 6806, 
Ramnchenath Hou.3e, 
19/360, Uest Vakkera, 
Paighet - 67e 001. 

C.Cope1aKrshnan Na.r. 

372 	/• '\i.t1adhavar. Nair, 
Reired, Driver '.A'Spl. 
SNç. p 64401  

Cherul<aro Krishr. Niv31  

PJ.R.annadi, Peighat, 
Pin L 6r 	1, 

S.Siuriraj en, 
373 	S/o T.K.Sundararejalu, 

Retired., Driver !A? 
Specia1, S.Nn. p 2327, 
233/JinayakarkoiI Street, 
Nadarmedu, Erde-638 002. 

K,randur3ngan, 
374 	/n MKasthuri Naidu, 

Retired,, Driver 'P' .Spl. 
S,NoP 29022  17/4, 
mma ,Lnandj am  Road, 

Srirangarn-620 006, 

Il .6 , Veer asamy, 
375, 	S/s ¶'ovinclasamy Pi1ii V., 

Retired, DTiver 'A', 
ci 1:841, 48/2. 

Subbaiah Street, 
Sangliandapur am, 
Tjruchi-620 001. 

V • Sit han, 
376. 	5/0 Vaiadt'ri, Retirea., 

Driver TAT,  S,N.! /775, 
D.Nr.24, Jeevanda Strôet, 
Poondurai Rt6d, Errde-2, 

1,N,35O to 372 are 
epolicants in 0..59f3. 

a ., 	PPLICNTS 
.. 



I 

Ia 

- 	
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P'. aonisamy, 
377, 	S/o R.Angemuth, 

Retre.,,Driver tI, 
S,No. PTJ 10027,. 
\Jallaler Street, 
11uic1pe1 Coidny Reed, 
Erode-4. 

rrokjaseni'y, 
378. 	S/c J.Arulahandam, 

-Retired.., Cuerr! At 
S.No.'5253, 12, 
Kemarajar Street, 
Nader Medu, 
iiinayakar Koil, Er.de-2, 

. ,flenqasaTny, 
s/c, C,Munia. Fetlred... 

3790 Driver ?4r, pl. 
S,Nu. PTJ 13449 9  21, 
Golden Streets  
Thangavil eliac ur5.iy Po, 
Dhareouri,.636 702. 

KMunusamy W83.dU, 
380. 5/ C.Krishnasamy Naidu, 

Retired., Driver ,  tct 
..PIFG. TB 	.Ns. V 61i3, 
o 5, Kaliyarrna Gounder Tht.tarn, 
erundvr-i Read, E'cde, 

P.Deniel Jyera1, 
381'. 	S/s Paul Pillay, Retired.., 

Drivr SB', s.N(,r- 6441, 
No.400 8 Railu2j Coisny, 
E:ode. 

.f1enickam, 
382. . 54 M,Ananuthu Naicker, 

:Retired., Driver 'A' Spl. 
S..No. p 2901, 22/25, - 
Chinnd Nariemman Koil S€reet, 
Kerungal Pelayern, Ersde-8. 

R.Pongiannan, 
33• 	S/c Ramas'amy G.under, 

Retired,, Shuntei, 
7449  D.Ns:3/69

TRA
, 

/ 	I 	Rajaj. Naye.r, Caey 	.0., 
t 	 1irode-683 007, 

( 

C15  i -1, 'VilKlishnisamy., 
/oK.Nuthus?miy,PeLed., 

)K)larn N'.as, 4/390, 
" 	1 arathi Nagar, 

r Ammapalayem, Salem. 

S.j,Nc.373 to 383 are 
applicants in 0.I%.60/93. 

.... APPLICANTS. 

I. 
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G,Kenni'n, 
S/i GacinlerejalU Nicu, 
Retirei., Drivor IAT 

Sal.., t.N..F 3042, 
No,420 K, Rilucy Clny, 
Erodo-2. 

R,Rengasarny, 
s/ Rrnaserny, Retired, 
£rver tct, 
S.Nu. !T1 10238, 
Ke1ing9riyer P:.lP.y.!r, 
rudur 0hveni cost, 
ue Erlode_638 301, 

K.G.vijndan, 
S/c Kndha Gouncer, Rei.tJ, 
DrIver 1 81 , S,Nc. r 

N,,102 C Type Reiliy  

EroUe--. 

C • Ncr ay 3flCS em 

3I$ 	
Gcirc.arcjaly r4ajm, 

RetieL 9  &huntinq Driver, 
S,N.TJ 10303,. 3A1 
Nader Med, Pcondt:ai -ori, 

Erade--2. 

K. UaracTherejafl, 

38 	
S/o Kcruppan, Retirec., 
Uuard ' I '  5.N,,2122, 
Thirunurugafl Street, 
astri Ngar, fade 

. 	V.Arjunari, 
1  

390 	
Vénketechaldm, Retired., 

Guard: 'F.' S,N,.12438, 
389  NiarnesiVaYem Stree, 

Kellempelcyam, Erode-2. 

1,flunisuemy, S/a i1iuthu, 
31. 	Retired., Driver Special, 

S.No, P 9389, r/52, 
E.V,R.Periyar Nagar, 
Eradq, 

N1'4u4usamy, 
S/ 	al1appe Gounder, 
Reired, G!:jver 8', 
S,No,8085, 1/113 
Gdppalli, Cauvery R.S. 
Erode, 

P.Viswenethan, 
S/o S,Paleuivelu, Rutirad. 9  

3!3 
Guard 	, 
5,No.7620, 324 'F3', 
Old. Reilucy Cilcifly, 
Rai1uy Colony Pnst, 
	

AIcTs. 
Erode-2. 

385. 

3E6. 

387. 
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R.Venkateswemy, 

	

94. 	S/c R.Remakrihna Neidu, 
Ret 4.rei., Driver. 'A 
Spl.S,Nc. P 2852, 
126, 0 Reiluay CQlchy, 
£rode-2. 

M.Chinnappan, 

	

395. 	
S/r Euthusamy Gorjdi", 
Retired., Shun -er, 
5.Ns'. P 6965, 
Odappalli, I tJrd 37, 
Cauvery R.S., 

K. Che nnimalei, 

39 	S/I Kuppnnan, Retir, 

	

6. 	Sh'.inter 	S.N.. P. 344, 
Nethaji tieet, 
Ki1ethpa1ayam, Erod-, 

K45.Abdul Satha', 
S/p A.Khade Sharieff, 
Retired., Driver 
S.No. P 2207, 74, 
Ambedker Streat, 
Sstrj Nagar, £:ode-2. 

Mf.Chinna Covtndar, 
5/• Muthusamy, Retired, 
Guard tAt S ' o p  
S.No.6721  B 46, 
Hcusiñq Unit, Sampath NaQar,  
Erode-Il. 

	

: 	H.Kannen, S/c R.A.Hammantha Gounder, 

39 	Retired., Driver 'A', 
S.No. B 1318, 26 of  
Khadei I9ahideen Sahjb Street, 
Erode-2 

N.Ramasarny S/o Nalla GouruJcr, 
400 Retired,, hunter, 

S.No. f 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1ampe1ayam Pøt1  

R.K.Subrameniam, 

	

W. 	R,Kannjah Naidu 
,Retird., Driver '1 Spi, 

P 5509 N.36I, 
.ayi1kera *treit, 

AO  

.2 

4Q/S ti4ieppa Gounder.  
Rid/J Driver, tAft 
S. 	N.273 

.*oa, Sukkan Thottarn, 
., 	 ••• APPLICANTS. 

..Ciptd./-. 
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P,Pal'enieppan, 
S/0 Pongia Gounder, 
Retired., Shunter, 
S.No.4019, 85, Govindampalayam, 
Alampaleyam P.O., Erode, 

K.Nellathamhi, 	 S1.No,384 to 404 are 
S/rn V.Kumaresarny, P€tired,, 	aoplicent,s in fl..61/93 
Guard, S.No.15721, 
1/2 East Street, P1ernoa34\, 
Ercde. 

P.S.Krishnan, 
S/ø Skbramenia Iyer, 
Retired., Guard 

'5.No.'11fl3, 1/500, 
Chethapuram P.O., 
KaJ.pathy, Palçha4 .-678 603. 

A.tegiavan, 5/. t.Appra, 

	

406. 	Retired., Driver C. 
.No4105, Alerigole  

01evakkct, Pa1ght-67fl 002. 

vdney 101  f1e1' 
407. Sf. H.V.D.'eL1., 

Retired., Driver $31, 
tN... P1 10361, 
Ci.jn- Robinson Naiad, 
PalgIpet-678 014, 

V.Arumughan, 

	

A 08. 	
S/rn Ayyapoan, Fcetirci., 
Driver SB', S.N..2136, 
Prasanth, Sree Sathya Sai 
Nagar, Kal].ekulanqare P.O., 
Palqhat-678 009, 

R . Pa] aniappan, 
409.S/c Rangaswarny, Retired CuRrd 

IC' 5.N.,1791,- 
Sha4ir,i Nivas House N..36/664/l 
A1ang.d6, Olavakkot, 
°alghat-678 002. 

P.Krishnankutty, 
Silo Cheriathu, Retired,, 
Guard 'C', S.Nc.6093, 
Paoirjakkra House, 
P.O. A!a1ur, 'vie.Lakkidi 

- 679 302. 

K. V .R amanethan, 
5/. K.V.Viswanatha Iyer, 
Retired., Guard 'Am 
S.N.13.5C2, 2/137, 
Now Xalpathy P.O., 

VKa1Pathv Paighat-678 003. 	 ... APPLICANT S 

..Contd./- 



i1.Krishnan, 

	

412 	S/c Ilayendy, RetireS., Driver'P.'Spl., 
S.No, r 1871,. 
'Sal N1VB3 t Thekkeprembu 
Puduppañiyanan P.O., 
Palghat-678 733. 

T.P.Baiakrihnan Nair, 
413. 	S,.  C.Sekharan Neir, 

Retired,, Guerd tA T  
.S.No.1052,5, Moothet 
Pankurissi P.O., Via. 
Farkeral, Pa1ghat67C6', 

K.r1.Kur,chu, 

	

414 	5/. Manickan, Retired., 
. Drjver'B', 

S.N.. P 446i, 
Kallingal House, 
Paruthiç5ull& P.O.. 
Palghat-678 573, 

P.Reghava.r4kutty, 
S/n  V,Pedrna,,ahhrn 
Retired., Driver 	' api. 
S.No. p 6977 9  
Sarayl,Pudussery P.O., 
Pa1ghit-679 007. 

V • K.R rie,rishr1i, 
S/o K,Sankaran Nair, 

IAT Retired., r)river  W. 
.N.,P 7791, Arupuzhe 

Cheruvathur House, Peril °.Oi 
Peight-678 612. 

K.P.Krishnar,, 

	

417• 	Sankaran Nair, Retired,, 
Guard 8', S.No.6766, 
Venkatesuare Ii) em;  
P.O.Pampadl, Via. Tiruviiitaia, 
Trjchur District-690 597. 

K.Vasu, S/c Kunjunny, 

	

418. 	Rtjred,.., iiurihunte t 3f, 
SE N.. P 5301, Venkalathodi, 
Ilelepurém, 01akkot P.O., 
Paighat-670 002. 

Qppen, s/o Reman, 
Driver 'P, 

/ 	 6\5248, 
Keke<unnath Hou&a, 
KIçu-1P.O., NS.S.Enog. 

egeeighat-678 008. 	S 	•,. -APPLICANTS. 
.Co ntd. I— 
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K.8e.lakrjshnan Neir, 
420. 	Sb T.Co1de  Nair, Driv3r 

'8, S.N.P 7469, 
Thekkumcherod P.O., 
'Jadakkum Mangalem, 
via. nttappelem, Paighat Olst. 

P.KoRamachandran, S/c Kenner:, 

	

421 	Retired,, Guard tAt 
S.Wn1  7192, Alangod House, 
O1avakkot, Palghat-67c 0 

K.Balat, S/o Kanrien, 

	

422 	Rete, Guard ird. 
 S.re.6I21, Sri Nardyanji 

NIlaym, Alagod, 
Olavakkot P.O., Paighaf - 

678 002. 

C,Krishnan, S/O Chupri, 

	

423 	Retired Asst, Guard. 
S,No.6333, Ka1athjlHI),o 
Alarlg3dé, Olavakkot P.O., 
Palgh6t-.678 002. 

R.Krishnan, •.N.67570  424. D8st, Guard., Rarnclan, 
Krishna Nivas, Alanqod, 
Olavakkot P.O., Plgh. 

C.J.0081h0, 5/0 F.Coelho, 

	

425 	Retjra 1  Guard tA! Sp' 
S.Nr.I44g3, Chinrmrnel Street, 
Noorabad, Fodanur_641 023, 
Cojrnbaitore Dist. 

K.Dhanashu, 
S,0 K.J1.K.Gengeiya, Retired 

	

426. Driver 	S,NtjP 68049  
147/s Anthonipurani P.O. 
Suramangalam635 005 
Salem. 

K.Maya 	S/o Kandu, 
427. Re.tired, Guard(B), 

S,Na,1218, Kozhan.gott5j. Hoese, 
Attuirked, P.0.6sr,dhjsov6  Saden, 
Perur, Pelehat, 

51.No,405 to 1  427 are 
applicants in 0.b.62/93, 

Sl/c EeCRnosy 
Naidu, Retired., Shunter 422. riesel, S.No.95i4 
No.5, Keer3i<ere Stret. 
Ercde..1, 

V 
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N.Sengodan,. 
429. 5/o Nenjeppa Gounder, 

Retired. Shunter, 
Loco S1No, F 5250, 
East Thotlipaleysm, 
Door No,431,Kadachanur Uillagr 
Pallipelayam-. 

VPerurna1I, 

430 	S/o Venkatasamy Ni1d, 
Retired, Goods Driver s  
S.Nu. U 12. D.No.91 C, 
Leighbazear, Srémangeirn 
ham Road, Salem-i4 

\i.Kumarasemy, S/o Velappe 

431 	Gounder, Retired, Shunt:r 
  5,No. P 4433, No.11 

Alempalayrn Post, F.rde.-G, 

S,UeIappan, S,'o Seqncdo 

432 	Gour,der, Retired, Shni/ 
Loce, S.N. P4292 9  7/.-09, 
Puliamarathu House, 
Gsvir.danpai8yam, 
latipalayam P.C., -rod-3, 

P,Kolandai Giunder, 
433. 	5/0 Paisni Gct,ndcr, Retircd., 

Fireman a, 3.No.P 5529  

Nedárdu, rodo-2. 

,Sengoda Gounder, 
43, 	5/c [larimuthu Gounder, 

Retired., Fireman A, 
S,No.P 5041, Alempa.ayam, 
Pudupelsyam, Periakidu, 
Pallipaleyam, Erode-6. 

S.Veredharaje hudaliar, 
435, 	Sb  Sunder Iludaliar, 

Retired., Assistant/Diesel, 
5.No. PTJ 10158 9 104/0 
Railway Colony, Erode-2. 

K.Sengoda Gounder, 
436. 	S/c Karuppana Gounder, 

.-Rat1red., Driver 1C, 

4778, N-o.'-116 C Ty 

-kail't4.ay Colony, Eoa-2. 

(4 	R.i'Iuhiswmy, 5/0 Rgmaany I1adu, 
4Retired., sst. Guard, 

( tc.No. 1656, 35, Rajaji's £t.aet., 
Erode-2. -' 

I' 

. RPPLICNTS 
.,Cnntd./- 
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P0N.Balekrjshnen Nnir, 

438 	S/o Reman Pilla.., Retired., 
Guard, 	No • 69 66, 
Mangaleth douse, 
Nedungottor, Shorartur, 
Pjn-679 121. 

K. Nar eyenan, 
439 	S/o K.Unneman, Retired., 

DriverA', S.No.92E, 
Karamanna H34Jse. 
Vadanamkurussi, P.O., 
VIBdenam Iurussi, vid.. 
Shoranur-1. 

M.Chinn.an, S/o Reman, 
440 	Retired., sst, Guard, 

S,No.7040,' Menichithàdl Hoca 
Nedungotur, Sh.rerur—i. 

T,lielukutty, S/c T.Nryevmr. 
441. 	Retired,, DrivertB', 

5,N..P.!77I, Thuvvekkatti. 
House, •Nêdungottnc'r. 
Shorant.r-1, Paighet Citric. 

K.V..Goinethan, S/0 Kumeran, 
442. 	Retired., Asst. Guarc, 

S.No.15447, Kallozhi Vattathidi 
House, Pauthipr, Shorer'tr - 

679 121. 

R 4  Baler amen, 
443, 	Sb K.Rajamennar Naidu, 

Retjed., Driver tAT Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 

Sl,No.428td 442 are 
applicants in 0.f.63/93 

V,chuthan, 
444, 	S/o Venketaraman, Retired. 

Driver 'A', S,No.8221, 
Railway Cnlony, Erode. 

C.T.Hewett, S/c A.N.Hewett, 

445 	Retired., IDriver 'A' SpecIal, 
S.M. 	2942, 278—H—Tpe, 
Railway Colony, Ernde- 

638 OO2 

11.Chellappan, 
446. 	S/c iuthusamv Gc'under, 

Retired, Driver'S' 
S.No.P 5774, 31., 
Thiruchengandu Road, 
Peliipalayam, Erode, 



• 
- 	- 

-•• 	•'•• 	,•.•.. 	.• •• 	•: 	-- 	 :••-. 
'S 	S7 	•. 

D.D,Rozaio, •- 
S/o'--P.D.Rozario, 

'447. Retired., Driver 	'P' 
• &pecie', 	S.No.P 3029, 

• 30 A. 	Sastri Nagar, 	 S  
Erode. 

K.Marimuthu, 
&/oKeruppanna Gounder, 

44S• -R'3tired,Driver 	tAt, 

S,No. 	P 	5333, 	No.362  
Kssi-palE,yarn, 
Annadural Street, 	Eroci.. 	 .• 

K,Palaniappan, 
S/a Karuppennen, Retired.44 

 
• Assistant Cuerd, 	S,No.?E5, 

9 Sadayan Palyarn Road, 
SasthriNagar, Eiode. 	* 

• V,Remesamy, 

450 Sb 	Velappa Gó.jrder, 
• Retired., 	Loco Shi.znter,  

S.No.4919, 	Paliipalayrit, 
Alampalajam,P.O., 	Ede. 

1 P. Kandaeny, 

4510 S/Paramasiia Gounder, 
Retircu., 	Shunt3r, 

• S.NO.P 9405, 	Nc.4221  

iarnpa1yam, .Pà11ipe18ytm. 
Erode. 

• C.Palanieppafl, 

452. 	/p Chinnathembi,- Retired., -• 
Shunter, S,Na.4379, 
East Thollipaleyam, 
S.P.B.[lill Colony, 
Erode. 

f.Dakshinemoorthy, 

453 	5/0 11anickam, 	2 Retid., 
Driver 'B'., S.o. p 9511 9  
Kumaramanqalem P.O., 
Thuthiputtu Pj.-635 eli. 
Arnbur (N..A.Oist). 

S 	N.Balakrishhan, 
454 	S/O 11.Narasimhan, Retired., 

'Giard 	S.No,12519, S 

-54/1 TNHB Flat, 	 • S  • • • 
.amaraj Nager, outhPver'je. 

Me600 041 	
• 	

S 

paien. Retired.,. 

•ç 	• 	Sstr5? 	eger, Railja,' Co:).ary P.O. -  
¼. %Er9Q 	 • 	•.,SAPPLICNTS 

,.Contd,j— 
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P.S.Sanjeeva Rao, 

456 	S/n P.N.Sârvothme Ras, 
Retjred, Guard IAI Speci1, 
S,No,12522, 8.30, 
Housing Unit, Periyar Nagar, 
Erode-638 001. 

A.SJbdul Jabber, 
457. Since deceased by Legal Repr9sentative, 

Smt.Heerajan, 67, 
Kovalam Street, Teachers Cr'.c.ny. 
ERODE - 11, 

R.Neresirnhar, 

458, 	S/a N.Rengaseniy N'iiiu, 
Retired., Driver 
S.1!, P6978, Shestri Neqar, 
Kamaraj Street, Erode. 

R.Thangavelu, 
Fi/o P.Renqa5any, RotiIEL, 
Guard tftr 1 , S,No.1098.. 
498, Pgrahara Strset. 
Erode-638 001. 

K. Palenianpen, 
S/c' Kndappa Gounder, 
Retirc'd., DrivEr It,,  
S.No. PTJ 10070, Or.No,10/1'la. 
KR-PD Roid, Kerunkerén (lade, 
Pal1ipa]aiern, EroUe-.638 Gj6. 

/o  
Retired., Driver 'I' Spl.. 
S.No. P 2819 9  /13 Joe'e tc're, 
Rengath Palaysm Post, 
Erode-638 009. 

A.Karuppannan, 
S/n AppEji Gounder, Retired., 
Shunter, S.No. p 5121, 
0dapplli, Pallipelayarn, 
Erode-6, 

N.Sengodan, S/o NalIa Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholliye Palaysm, 
Kedachenallur Post, 
Erode-6, 

V 

S1..Nos443 to 463 are 
applipants in O,.64/93 



S 
K.K.Krishfla Iyer, 
S,'u K.Kriahna Iyer, 
Retired. 	 Sp , Guari/A 	i, 
S.No.1374S, Chembei Village 
P.O., K.tteyi, Paiakkad, 
Pin 678 572. 

1, Veenban, 
5/0 t.Nake1an, Reired., 
Ljco Shunter, S,T.P 5329, 
1ullathodY House, 
KarianoriE,P.°* 'Kotty 
Palekkd Distrit. 

C,Gangadharafl Nair, 

	

466., 	S/b K.Kuñhafl Nambiar, 
Retired.p hssistant Cuar, 
S,No.1864, Lakshlfli N1'Jas, 
p.O.puthiperiyr8m, 
Peighat, Pin-67 ?33. 

6, Par astir am an 

	

467. 	S/c P.Gopal Pillai, 
Rétied., Driver 'B', 
S.No.P 31)679 Saihi  
Ryappan Stree.t, P.J. 
Ththamanga1Bm, P.alghat-

678 102. 

C. Narcyarten, 
S/c A,Chcnc'u, Retired., 

	

468, 	Driver 'At, S.N.P 7479, 
'Léeia Njvas t , P.O. 
PuduppriyarBm, 
Palghat-678 733. 

1<,Raghavan, 
S/c lLKrishnan, 

	

469. 	Retired., Driver 'Ps' 
Spi. 5,No. P 2400 9  
iluilarithodi House, 
Karirngode, P.O. 
(Kottayi, Pa1ghat67 572). 

P. K.Sivasaflkarafl, 

	

47r. 	5/c P.C.Krishnan, Retired., 
Guard, S.No.14108, 
Puthukulangar8, 
OM Narèyana House, •PO., 
liannur-676 642. 

amber am, 
bapathy Pilial, 
si,, Guard S.No.14117, 
ur Road, Lalapet P.C., 

fOISt., Tarnil Nadu, 
.. APPLICANTS 
..Contci. t- 



S 	T.R.Unnikrishnen Nambie, 
472. S/a Reman Nambier, Retired., 

Guerd'6'm S o N.,979i, 
Abhilñh, Ravipurarn , 
Kcchi-1, 

K.J,58ràswathi Amme., 

473 	'aJ/o Late K.Balakrishria Menon, 
Retired., Driver, 
S,No,P 3512, Kallazhi HouSE, 
Pudusery, Cheruthuruth'7 .. 

Kunikrishnei 	
No 0 464 to 474 	ere 

A. r,p1icant in 0..65/93. 
S/a P.K.Sankaran  
Retired., 	Grada uei, 
S0 Ni.96$5, Krishna. Ji!ia P.O. )  
Paruthipulli, Pa1ghat 

A,Marimut.hu, 
s/i M.P.r.g&muthu Naickr, 
Retired, A' Spi., 
S,No P 35741  iO, 
Dhena].akshmi luau', 
Kumarn Street, 
Kavungal Pa]ayam, Ee10—. 

f1,Natsen, 10  S/O Muthusamy Gounder, 
Retired, Driver tA Spi. 

P 43691  P.Ue 1612, 
I,C.P,oii.ce Quarters, 
Dhaflcdndhiri Nagbr j  
Pond jicherry. 

G.KJbdul Sathet, 
S/a G.Kheder Badshe Sahib, 
Retired Guard t Al Spi. 
S.N.. 11786, 17.Syed 
Jalel Khan Street, Fort, 
Salem, Pin 636 001. 

-478, R.Ramasamy, 
5/uChinriakesavan, Retired., 
Driver tv S,No. JiM 1297, 
176, 11andspa SJeethi, 
Erode—I, 

479, M.Ibrahim Khan, 
S/a E. Ilohamed Kharu, 
Retir'd., Driver ', 	

5 

S.N.. P 3028, L 249, 
Shamshad ManZ&i, Perear Neer, 	 • 
Er.de-1. 	 ,,• pPL-lCANTS 

,, Co n.td./ 

I IF' 



Sb L:.kshmanen, Retired., 
Diesel hunter S4 No.V485, 
93, ThirU ,V.K.Street, 

S  Kollampalayam, Erode-2, 

H 	 481, C.David, S/e D.Gabriel, 
Retired., Driver 'A' grade, 
S.No. P 229, 223, 
Sasthri Nagar, Sad a'en 
Palayam Road, Erode.2. 

C.ubrarnanian, 
S/a A Cflinrrepperi, 
Retired., GUard 'fe', 
Spi., S.No, 12327 9  P1t 31. 
16th Avepue, Oan6 Nagr, 
Ambethur, 1adra-60C 051. 

C..Arôklasarny, 
S/o P,Chinriappan, P.etivd., 
Drjv3r .tAt &.. P 2.95 
D.No.77, New Street, 
Erode—I,  

K.Palaniappari, 
S/e Kappa t?iuryier, 
Retired,, Driver 'A', 
S,.Nn. P 7882. 
P1ev8 Gounder Kdu, 

. manienJr, Salem—ID. 

45. C,Rengasamy, 
S/i R.Chinnsainy Nai&, 
Retired., Driver 1 A' Spi. 
S.N. p .2831, 32, 
Ghoósethottarn, tidumalpet, 
Pin-642 126, 

486. S.Abciul Kareern, 
&/o Shaik Janeludeen, 
Retired., Driver 	Spi. 
S,No. P 2825,30 Buriah 
SahileStreet, fount Road, 
Nadras-2.  

S ovindarejalu, 
arayanasam' Na1d, 

(c 
c 	%1Pin_) 2 103. 

\L488% 	
•anibkam, 

ete  
d. 	

j mY7 .ver 18 
No. p 31059  D.N0.6, 

Sasthri Nagar;  Pillayer 1<üil 
S 	 Street, Erode. 

1,No.475 to 487 are 
applicants in •0..66/93. 

APPLICANTS. 
.Ccntd.!—.. 

H 
	

( 	
• 5.5 
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/89. 	Kannpri1, 
W 1r, I i¼e <.Sinooden, 
Retired., Driver 'A' Spi. 
S.No. p 68262  
Ilaligal Natesen Stores, 
N3dar Iviedu, Poonthurai Road, 
Erode. 

A.eyalakshmi, 
/o Late P.Angamuthu, 

Retird., Drive.' '14', 
S.No.P 2049  No.27. 
Pilli'ar Koil Street, 
Sangliandapuram, 
Tiruchiieppalii. 

G.hilandam, 
W/o Late T.Govinda, 	t±rPc., 
Driver 'P' Spi., S.No,F 45, 
No74, \JandikatEir.thottam, 
Kol] ampalayam, EicCit3-2. 

492, R,aya, U/n Late V. 
Rarnalinarn, Retired., 
Driver 'h' SpI., 
5.N. P 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

493. Dhanalakshmi, 
W/n Lte 5, K.S.vap1kSE, 
Retired., Driver tP 
Spi.: S.No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode. 

494.: Parvthi Sakthivel, 
U/n Late M. Sakthivel, Retired., 
Diesl Assistantt  
S.No 3/ci 6481  422 H 
Railway Colony, Erode. 

Nallemnial, 
J/o Late C.Thlesiappefl, 
Retired., Driver 'C', 
S.No. p 6579, 291  

Kumaran Street, 
Kollampalayafli, Erode, 

K.Lakshmi, 
U/n Late K,Raja, Retired, 
Driver tCt, S.No. '3 22 9  
212 F Railway Colony, 
Erode. 

.,. APPLICNT5. 
. .Contd./— 

T 



.. 63 ,. 

Sampoornam, 
W!/o Late Prurnuqhrr1, 
Retired,, Driver 1A', 
Spl.S.1u,. 3/11 818, 
ED 194 D, Railway Colony, 
Erode. 

S,Geeja Ba! 
W/o Late rl.Ganesan, 
Driver 1A' Spi., 
S.No. P 2894, 
Lenin Stre€t Church Neri., 
Railway Colony 
Erode. 

Pappa, 	 1Nci.4S8 to 499 are 
Late K.Kcishnan, 	3ppLcnth in 0.A.67/93. 

: Rekjred,, Driver 'C', 
•S,No, p 945 
Mooppaner Street, 
Old Süremangal€in, 
Sqlern-636 005. 

500. PaM.Aiokieamy, 
S/c R.Muthu, Retii-od., 
Driver 14! Spi., 
S,No, p 17189  No.752, 
5th Mein, 8th Cross, 
f1..C.Layou, Vijayanegsr, 
Bangalnre-40, 

501, N.Marappa Dasary, 
Silo,Nar3yenv Dsry, 
Petired., Driver 'B', 

90839  V3/48, 
Perie Vecagampatti, 
Via., Danishpet R. 
0ma.ur T.K., Salem District. 

502. Pushpavelli, 
J/o Late V.R.VeJucmv;  Retired., 
Diesel Assistant, 
S.No, 3/11 1242, D.Nc.64, 
Vavooce Street, 
Kollampalayem, Erode--2. 

503... i1.Kannian, 
S3.Medh.a1aimui.hu, 
i4Driver 'B', 
rS'jD,No,i F/3 

j74( Ex—se4te\\nan  Colony, 

( 

toJ? 
sy0 	ViPiiie 	Re+ired., 

15212, 	 • 

j a m-636 016. 	 ,... APPLICANTS 
..Cortd./— 
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505. 	.KrisFnesuamy Neidu, 

5/. N.rurrtoriatha Neidu. 
Re'.i'red., Spl. Grade Guard, 
S.No.1431, Kandampathy Pt't, 
Salem-636 005. 

P.K.Sulchae, 
W/o K.iParamsu&ran, 	

S 

Retired., Driver IC', 
5,No.P4800, ED 397 B, 
Railwy Colony P.O., 
Erode-2, 

P.I.Ramen, 
5/. A..9aththcrane Iyer, 
Retired., Guard 1 8 1 , 

5.Nt.15243, Dhsna1akshm. !1irn, 
Upstaits, Near Temple 
ubramthnia Nagor, eleri5. 

508. K.S.George, 
5/c K,Simpson, Retired, 
Passenger Guard, 
S.tJo.13413. Pjt No.42. 
douse 1'..157 A, 
Th'ruThkav&r:danur, 
Salem-636 005. 

509. R,Venkateurarn, 
- 5/o N.RRmHmirthern, Reirud, 
Guard !1k', S.No, 15850. 
5/137, 	Jhk 
Jagir'mmapalayam P.O,, 
Salem-5. 

5111, C.Fongla Gownder, 
5/o Chinriappa Gowrider, 
Retired., L.cc Shunter, 
S,N.. P 4374, Peria Ilottur, 
Jagirmmapalayam P.O., 
Salem-2, 

K.S.Somasundaram, 
S/c K.K.Subha Rathinam Iyer, 
Retired Uuard 'Ft' Spi, 
S.N.,67111  No.75, 
'Jineyakar Koil 3rd street, 
Iloolapalayern, Erode-2. 

Julia, w/o Late S.Baggyeamy1  

Retired. Driver A 
5.I'..P 3261, 3/1 South UI<Kedm)  
Coimbatore, 

K.Karicesamy, S/a Kan'ppar1n8r, 
â Retire., Pssistent Guard, 

5.No.1610, 0daikir1ethup6thur1  
Ramadevam P.O., Rarnadevan Jiilege, 
via,Kandanpalaysiii, Narnakk]. Taluk, 
Salem District. 	 ,.••, APP.L:ICANTS 

VV 	 ....Contd./- 
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514. S.Kosplai Chandra, 
U/u T.S,Swminathan (late), 
Retired.,.Guard 'A' Spi., 
S.No,7619, ED 353 A, 
Railuy Colony P.O., 
Erode-2. 

.P.Alamelu, 
tsr/c, Late M.Palaniappan, 
Retired., Driver 'Ps' 
Spi. S.Nu,P 2893, 8 1P 
Jeeva'Nc;r, .Rengornpeaair ;  
Erode-a. 

C.V.Narayanan, 
5/0 C.V.Krishnan, fletired., 
Guard tAt SNo.3283, 
Mythri, South Sazar, 
Payyanrur. 	 - 

Srnt. R.K.Parvthi, 
U/c Late K.S.Ranssat::'. 
Retired., Guard 'A' Sp1 
S,No, EA 1124,Eleyo trt, 
Subramanici Neger, Salem. 

,51. \J.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver 'P.' Spi., C14 
Kannan Nagar, V.O.C.Nager 
Post, Thnjaviir-613 007. 

R.P1ahabookhafl, 
5/c A,RehImankhan, Retired., 
Driver 'A' Spi., 
S.No,P 3053, No.82, 
Rengañagar, Suramangalarn, 
Salem-S. 

1,Chinnu, S/c M.flechery, 
Retired., Driver 'J', 
S.Nc. P 2815, 0.No.25, 
6th Dharma Nagar, 
Suremengalan, ,Selem-5. 

1No.500 to 517 are 
£PiiCfltS in 0.A.68/93 

521. A.Abdul Wehab, 
S/c S.fv1.Abdul Azeez, 

'ed.j Driver 'A' Spi 

(4c Highwav%. ger Road, 
( e SU$l 

J 	i>in-636 005. 

. dcUSUfik1 , 
/o Kd 	Iiohid..en, Retired., 

OjArér 	,S.No.P 215, 
32 i> Street, Old 

angalarn, Selem-66 305, .APPLICArJTS 
.4ontd./- 
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1"1.Ramasamy, 
5/o Murusamy RetIred., 
Shunter(Lccc, S.NLPTJ 10196, 
,D.to.122, eryer Steet- Old 
Suramergalem, Selem-5. 

KPalari, S/n Kol8ndai, 
Retired, Loco Shunter, 
S.No,PS256, 5/89 

nna Nger,. Jagir Arnmapeleyam1  

P.O., Salem-636 302. 

K,Govirdasany, 
S/a Ker'Jasamy Nicker, 
Retired., Loco Shurer, 

S,No.P 9477 
DN9.21, Dh8rmanerr 
3rd Street, Selm-. 

K.RamakriEhnan, S/c PKuppa, 
Retired., Drijer tPt  Spi., 
SNbP 2164, /e5, 
Lekshumi 111am, Jagir 
mrnapalayam P.O., ele-2, 

ui,nnamalai, S/o F. N'ithu, 
527. Retired., Driver 

S.Wo, P 5I921 r),IrJ/4, 
Pariyets Street Old 
5ur8manrelam:  

Perlannan S., 

528 	S:eraryan, Rct.r€c. 
First. Fireman, 5,No.P 74E, 
15, 1ar±1amn:an StrziL1  

Solam Pallam, Salem-5. 

P,Subrmani, 
S'/oP.eleni Gounder, Retired, 

529, LobSiiunter tBt, 
Sjtio, P 74551  ri11r Street, 
So1ampllam, Salem-S. 

M.rumugam, 5/. ilarappa Goridec, 

530 	Retired., Shunter IBI 

S,No.. P. 8078, A/65 Keel Stroe'c, 
riyagoundr Patti, 

Suremanqa1am P.O., Salen-5. 

531. 5/n Munusamy, Retired., 
Loco hunter 'B', 
S.No.P 79461  B 39;  back CJf 

the Ran' Thente, 
Suramêriqelarri, 
Saiem-5. 



67 .. 
P. lageneth en, 

532 	S/C R.O.Ponniya, -Retired 
Driver 'A', S.No.5551, 
0.No.50, Pluniappan 5trett, 
Kithipel.eyem P.O., 
Selem-5. 

A. Perumal, 
S/a B,Hanuman Retired. , 
Loco Shunter 
S,NI, p 8079, 131 A, 
R9iiuy Colony, ZoIjao  
551am- 5. 

R.Amrnesi, 
• S/a K.Reman, Retitc., 
Driver 'A' Spi. 
5.No. •PTJ 10057, D.No.1, 
A Masque Street, 
OldSuramanqalarn, Sa1r-
Pjn-.636 005. 

V. Kandasuarny, 
S/c Sieilaiye Gouner1  
Reti"ed., Psstt. Guard.. 
5.11o.7246, Thir'imaga!r'et,- 
D.No."139, Bcdinaickan Patti, 
Salem-5. 

Ye soda, 
J/i Lace T.S.Srinivesr, 
Retirec. Driver $t  Spi. 
5.No. P 1846, 10 Nehru Stet-. 
Old Suranang1Brn, Saicm-j. 

3anaki Thailamrnal, 
537 	U/o Late A Arjunen, Retired., 

Driver '.B',S.No.P 30801  
4/248 A, 8harthi Nagar, 
agir Ammapalayam P.O., 
S lam- 2. 

P.V.Pachamuthu, 
538. 	S/o P.Velusamy)  Rtired., 

Guard 'Al Spi., S.Ni.1223, 
386, Sakthy Vinayagar Koil 
Street, Psonthural Road, 
Erade-2. 

-I-iGilhno1y, 
534.' 	fS.Gilho.1y, Retired, 

Nil  

'No ' 	03, 361  
. ( 	e3v4tem, RlaQepLrom, 

• 

'\. rvenk'a-eeen, 
54 	Si 	.('.4engasacy, Retired., 
\ Q, 	rtJErr,/4' Spi., 5.I'o. P 052, 

n.8/2, lind Cross Street,. 
rithiipekkem, Ambatho3r, 

Iladras-53. 

iiNv.5-18 to 537 are 
applicants in 0.. 
No.69/93. 

PPLICANT5 
,Cortd.. I- 
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R,Thirjrnelej, 

541. 	Reoresented by Lokenayaki 
as Guardian, 
5/0 R.Rengasamy Naidu 
Retired., Driver 'A' Lpi. 
S.N., P 2864, 2 A North 
\]ellalei 5treet, 
Pandemargalam, Woriver, 
T.iruchy-620 003. 

M,Anthonv, 
542 	S/i1 •Lj"ahaiairrut'iu 

Retired., Driver 
Spi. S(.No.3030, Ni 510 
NetajiJ Road2  fiarapaiam 
Erode-2 

543. 

.544. 

 

 

 

 

S.avarinayaqam , 	 1.'o3S to 543 are applicants 
S/n Arokiani)  Recjred. 	n UM.Nu.70/93, 
kssistant Guard, 
S.Nr,. 71221  Uest 
1 aria flat ha pu r am, 
DIndigal-6. 

V,Achuthari Nair, 
5/ii'.P,Narayanan Nair, 
RetIred Guard tA Special, 
S.No.7628, 5/1584 tknugrgh', 
Asokaprjram, Cali,it-673 Ct1. 

T,Kunhrrpn. 
S/@ Narayenan Nambiar, 
Retired, q  Guard 'Bt 
S.NR a 6302, 'Kuttlyil House, 
P.O.Ileladj-673 522, 

11,Vjswanathei, 
S/a K.Bclakrishnan Nair, 
Retirei., Guard tAt Spi. 
S.No.15164, H,No.1/4599, 
htAsuathjtt  East Nadakavu, 
Cal jcut-6. 

T.P.Padmanabhan Nair, 
S/c T.V.Appu Nair, Retired., 
Guard 'A', S.No.19371  

tisha MaiSdir, P.O.fankavu, 
Ca].icut-673 007. 

K,Krishnankutty Nair, 
5/0 Unnichathan Nair, 
Retired., Guard 'B' 
S.N..1502, Vadakkeyii HQU, 
P.O. 11.I.E.Kunnamancd1dm, 
C1 icut. 

V 
ppLIcArrrs 

.. ,ContcL/- 



V.Rehevpn Nair, 
5'L Gvinden Nair, '' 	Retired., Brekesman, 
5.Nc.3024, RB9h6VB Nives, 
Chirarnangelam, P.O.Neduva, 
Perappenangadi, fVlalebar. 

U.K. Bheskeran, 
5/n U.K.'Jelu, Reireci., 
Guard '' Spa., 5.NO.762', 
Urpekendy •Hocise, P.C.Tz?nu' 

—6,6 3(i2. 

K.C.C'vindii Nair, 
S/ .C.Raman Neir, RetIred,. 
Driver tBt, 5P9• 7186, 
EdeVBth House, 
P.D.ThalEkulathur, 
Calicut - 673 317. 

K. r.henduku tty, 
Sb K.Chekku Rei.rcd, 
Asst.Guai, 
Koyirnekndy House, 
P.O.Elathur, C8J.ILU'..- 

73 'cu:. 

	

. Subrrri..-ian

553. 	

, 
S/o P.1udan, Retired., 
Guard 'A' S.N.. GP .688, 
MpniNc`am I;UUC 
Near Water lank, 
P.O.PuthiyEre, 

673 C04. 

K.K.Pararneswaran Nair, 

	

554, 	5/c P. K. Ewaran Na.r, 
Retiree., Brakesman,. 
S.Nn.146fl, Ku1enga, 
P.O.Lakkidl, PB1Qh9:. 

A.Athuthen, 

	

555. 	5/c N.Koudan Nair. 
Retired., Guard 
5.Nc. V 144, Srevelserñ, 
jienkere P.O., Peghet - 

67$ 613. 
- '- 	-_. •. 

G.Jesrüjua1, 

S1.No.544 to 555 are 
applicants in O.1'.71/93. 

t /- Late C.Scl.mcn, Rcicire'l., 
c. rere.No,P E819. 

	

P\ amtt 	Nell rce:, 
Er8 	009, 	 . 	. 	 •, APPLJCNT5.. 

	

'd' 	. 



. 0 70 .,, 

" K.Itheppen, 
S/o Kelieppe Counder, 

557. 	Retired Shunter 'B', 
S,N.P 6453, D.No.110 
Rrupr)u melee near, 
peipess Road, 
Poondürej Road, 
E:oáe-.2. 

11.Zulekhabi, 
U/s Late S.K.Syd 

558, 	Retired. Driver 'B', 
5,Jo.cIJ 1012E., L.288, 
Periyér Nager, Hcin 	V'I 
Eroc5e-636 OUl, 

S.runecalam, 
5/o A,Subje P.11ei, 
Retired., Guard '', 
Spi. $.No.8995, D.Nc/7, 
New Street L*ne, 
Tr.chirapelly, 	 oc.. 

s,'s:sns6r,.V/-',j17 
	

S 

Driver '8',  
N-tchipa1eyem, L.Puthur(?.0i 
Erode-638 002. 

S C.7asupethy, 
561 	5/0 T.ChinreRaniy Desiker, 

Retired., 6uar 'n', 
S.No.12152, 73, Koserneda Stre3t, 
Tiruvennemalsi Pius, 
Tiruvennanelei, N.P'District, 
Pin-606 601. 

I'.H.Abdu1rahimen, 
562 	5/i' riihamrned Hussein, 

IAI Retired., Driver 
S.No.P 2294, Manriarkuhrn, 
Near Indian Ovisas Bank, 
Tiruthireppslly-620 020. 

K.Netchirnuthu, 
56i.. 	Sfo Keruppan, Retired.,, 

Fssistent Guard, 
5,No.7118, Perles'arny House, 
Palemepurarn, Five Raoâ, 
Karur, Tiruchy Dist. 

M.V. Peulrej, 
5/0 M.Vedhareyajem, 

564. 	Guard 19I (Retired), 
5.No,13856, Arul 111am, 
117, Ceuvery Naçar; 
Kulitelal, Tiruchy-539104. RPPLICAfT5S 
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K.M.Devanathar, 

565. 	S/o P.Meenakshisunderam, Retired., Guard IAI Sj.il,,, 
S.N(--, .10438, No.2.22, 
Lenin Street, Railway Cclony 
P.O., Erodo-2. 

John 
S/o&1Lsminathe Pii:iei, 
fletired. uuard ¶pl., 
S,No.14326, No.25, 
5th Crass, Per3rnasiepr1 
Lalgudi, T'ichy Distiit 

piri-62I 6)'. 

V.Srinivasan  
S/c R.Venkatprema Iyei. 
Retired Guarc 'P.' Spi. 
S.No,9456, No,118, 
Dr.Arnbedkar Road, 
Bhuvanesweri Naqr, 
C.irnbator'. 

- 	J.f1ariiiuthu, 
568. 	S/o Venkttcns1am 

Retired., Driver tE', 
S,Nr,,P 9 4G9, }<aiikadu, 
Omslur Pest, Salem District. 

E.Periesamy, '/o Ell3ppfl 

56 	Retired.. sst. Guard. 
S.No.?545, P.vinshi, 
Coimbatore District. 

K.Ragothama Ra, 
570. 	S/o K.Kupu Rae, Retired., 

Guard 'P.', S.No.10694, 
P1st Nc.8G, Flat Nc.93, 
Kalyeri Nager, Sanivafleddy 
Nager P.0. 9  Hyderebed-.500 038. 

K.0 .iloh err, 
571. 	/o P.K.Varatharejalu, 

Retired., Driver TPit  Spi. 
S.No.PTJ 10372, 19/8, 
Mariemmankil Strect, 

Pjt-i-636 005. 

Sl,No.556 to 570 are 
applicants in 0Jt.2/3. 

fV 

Yt'.:t han9 
5/2. 

t ( _* 	ale - 

raj, 
nickern, Retire, 
bsistent, 
1. ammankoil S-Let, 

Ocs, 

e P.I9uruQe san, .etiod., 
51, 
 na Street, Old Suramar.alam, 

O1 	t Ct, .No,16321, 	, 	

M'L)CANTS. Salem-5 
V •1 



•• 	( F 
ry

L.% • 

K.L,Rahima, 
W1'i Late C,Naqasunderai, 
Retived Diesel Assistant 
S,No.J/fl 497, 30, Nehrutrcet, 
Old Sjraman.alam, Salem-S. 

K'-ishnernmal, 
J/e Lnté Korthan, 
RtiredT,ssistant quard, 
S.No.605, DNo,51  fleiee 4 h 

treet, Old SurarnenQHlN, 
Salem-i. 

Cateerene, 
W: /o  Late D.K.Pcte': 
Retired., Driver ,  
SpeEial, SNo,.P 17913, 
130 ' Fnthoniapuram, 
Suramangalarn, Salem. 

N. tmpalaamy, 
5/. t.iaranassmy REjU1 

577, 	Retired., Guard?  
S,No,130flE', H:G 338 
Hnisin6 Unit, nna'ager, 
Trichy-620 015. 

N. Kuppn 
5/c Narayaoa Naiker, 

578 	Retired., Firemen, 
S.No.P 929 .2/ui62, 

Sivethpuram P.00, 
Salem, Piln.636 3010 

vindernrna1 	 51.N.571 to 579 are 
: 	J/o Late K.Arumugarn, 	applicants in 0J.73/93 

5790 	Retired., II Fireirrn, 
S,No PTJ 17449, 
Ammapala'am, Salem. 

?I'arayee bmmal, 
W:/o  Late R.Tharigamuthu, 

°' 	Retired., Driver tBt Grade, 
S.No, P 9437, 60 Z, 33F, 
S,K.C.RWad, Erode-638 C09, 

Ko us l ya, 

581. 	
J/n Late C,Ponnuserny, 
Retired,, Guerd 'li', 
Spi. S,No.15313, 30, 
LIC Nagar, 1slepalayam 
Erode-2. 

. ,FPPLICANT5. 

,. 



-- 

1 	•I 

E.Ramen, S/a E.Sam.5. 
Retired.,0i'iver 'Ci, 

.52. 	S.No, p 4242, Edethottethil 
House., P.O,Keda1idj N8yaram2  
Ma1aurem Distiict, 
Pin-676 312, Kerala. 

K.Raman,S/s Chsnu, 
563. 	Retiród., •First Firoman, 

S.Wo 4  p 7147, Vakeeri 
I'leethel house, P.0-, 
Paleth, (via)Kakkodi, 
Pin - 673 611, 

mrs.8.sarojini,j.,0 Lat 	t,K.6;diachciarn, 
54 	23 Ivlicidle Street, 

Cid Nidamangeia, 	 41.No.580 to 584 are 
Nidernangelarn P,0. 	 bpplicants in O.F.74/93. 

L.Vasudeven Nair, Sf. N.Copelan Nir, Rpj jt1.. 
Gjard 1b', S,Nn,71 
'So1ha1eyam', C/c' tetn 
!Iaster, VaniyamF.a1ari P.J1., 
Na1urar, Dist.rirt, 
Ptn - 679 339. 

fv1.Kutty M1u, 
S/a Lrte 1.R.Sankaran, 

586. 	Retired., Divoi., 
S.No.5707, Iladathil House, 
Eran'I1dm \Jc"/8i P.f. 
rak'inar, Kozhikode, 

Pj '-3 028 (Stf? Pri,1'7'3 

L1.5ohuthan Nair, 
.57,, 	.5/. h1,Krishnan Nair, 

Retired., Guard 
Kariyatkuni Hquse,' 
Narakode, P.0.Keezhariyuor, 
Kozhikode - 673 324. 

S1.No.585 to 588 are 
apjl.icants in OJ.75/93. 

. .. 	K.N.ankunni Menon, 
5. 	5/6  V.Madhava Menofl 

Retired., Driver III J, 

S.Np. 696, Rohini'2ihar, 
P.Q.Chettipadi, Piri-676 319 )  
Pareppananaadi, Malapurem 

DIstrict. 

7 0MFyttPPan, 
Retired., 

/? 

	

	 S,Nn,P 5177, 
kaVth House, 

O.AA4 
* 	. 	1ictj't II 

) :JJ  

ALOFiE 
-.------- _I-c /7 ,7F 

' .PPPLICANTS. 
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,ro,58&..59O are 	nts.  
UI0 Late .f9.Thenen,. 	j 	e(/93 

	

LJ• 	Retid., 	co Shunter, 	' . ' 	' L  
S.WO,P 813, 
dhikerimaname1 House, 	S  

r.OJriya1lur — 67 314. 

C. 	Veieyudh en, 

59.1 	Retired., Shurit.er/LHTS., 	 S  
Iuzhithoftu Parembi, 
East of Cernethai cI2d, 

Cochin - 13. 

P.M.Kumaran, 	 S91 & 592 are applicants 
Retired., Driver, in t.fi,"7/93 
Southern Railway, 
Puzhakkel Houses  
Mudeppalore, (Vie) 	 - 
lethure, Palghet District. 

M.Mçjse&, 	 S  
.Rtirer1 'f' Cre /G'd/L'i'i. 

591 	Methai College, 	 .: 
Memmeh Vayel, 	 S  
Pattath3ram, Quiloit. 	

- 

V,r'jdnan, 
Rotire,, Driver B'/QLN. 

594. KarmaleyEim, 	• 
Pattethenem, Quilon. 	 • 	 • 	

0 

P.Tlercita 	 • 	cl.No.5931 to 595 are 
I/o Lte hri Dominic Ssbistien, appliàants in O.A,76/S3. 

595. 	Retired.,Privei !/C.I., • 

Pathan Parambe, 	 • 
Near Tr3nsp.nrt tJf'fice, 
Quiloi1i 	 • 

M,KsGanesabq  
5a 	S/I M,N.Krishnamoorthy, 

29, Ramenujam Street, 
-Kel1'jkuzhi,.TiiCy2Cp 
Retired Guar/Specia1 Gra, 
Southern Railway. 

rlm,S.Thengepraesem, 	 • 
S/o rllohel, 2 k/4—B, 
FirstStreet, 	S 

nmi, Nagar, Malligaipuratn 
Trichy-1., Retired Drivrix 
Grade, Southern Railway. • 	

0 

• 	iI.Vincent,

59p 

	 . 	 • 	:- 
S/ .J.ImbrRSe, 

• 27, Ponnt.hattern, 
Kemr's Town, Trichy, 	 . 	

- 	 •0 

Retired Guard/Special h sradep 	 - SI  

Sjuthern Railway. 	 ... 
S 	 Y 	 ...Contd./—.. 



.. I_i  •. 

V,Subramanian 
59 	5/c E."erikatraman, 

21, Thondarnari Colony, 
Met3r Factory Road, 
K.K.Naar Post, 
Trichy-21. Retired 
Passenger Guard, 
.Railway. 

.Intony, 
600. 	5/o Sovriniuthu PilIai, 

41,11Iypurani, 
ham Read, TrJ.chy-1. 
Retired., Shunter tBI C:ce 
Southern Railway. 

RGopalan, 

601 	D.Ra,iaç.hartdran5 
. 

 125, 11sriemmri Koil  
Pcnmalipetty, GolcJai Roc, 
.Trichy-4. Rettre. 
PdsSenger Guarc, Scuth,rri 
Railway. 

f.K.Srinivasan, 

6á2 	/O T.V.Krishnsarny, 
131 9  East Chittra Street, 
riréhgem P.O., Trichy, 

Retjreo Gd/1cie1 
Grade, Southern Railway. 

•. R,ciagarsamy, 
Sb Rengeaamv Naidu, 
328/8, Railway Colony, 
Trichy-201  Retired Leco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Division). 

h,Issac Chelliah, 
604, 	s/a S.hanuel (late), 

RetiTed 1? Giede Guard, 
Southern Railway, 19, 
Keela i(.sa Street, 
Beemanagar, T.richy-1. 

S..M.Kasim, 
605. S/a Sheik Masthan, 

39/B/17—E, •Inriamthar 

k— ,P 
pu, Tennur Post, 

Retired Drive:', 
Southern Ri1wy. 

Ad 
um, S/a t4aqa -'1i1a.z. 

0 	c.36, 4al. Bazaar. Stresi, 
'rennjrst, Trichy17, 

¼. 	 Ge.de,. 
Reiluy. 

' I 

••• APPLICANTS 
,Contd,/— 
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E,Abduj. Razek, 

	

60?, 	
Mohmed Esuf'f, 

55, Ioo1ekollai Street, 
Tenntjr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Innasimuthu, 

	

608. 	S/a Inresimuthu, 
Kalkothen'ir Villge, 
Purothavkudj Post-621 3fl 
Ilnga KLchi, Trichy 5.t:it 
Retired Drive).! B 1,rera, 
Suthern Re1.1iay. 

S.Ruben Gregory, 

	

605. 	SI0 D,T.AaSundaiar Piii 
s/A, Covt Riad. 
Contonement, Trichv-i 
Retired Guard/SpecaI Gracp 
Southern Railway, 

('l.KBreem E3aig, 

	

6W. 	S/'o \J.?Iunveer BE'iq, 
Np.13, Perisijne' ti9Et, 
Kijepet, Trichy-11  
Retired Guard/A Grade, 
outhen Railway. 

.Antonisarny, 
Sfo S.Doraisami pii.ii, 
7-B, 1st Street, 
D.ra tsni p .: 
TFichy-1. etired Driver, 
B Grade, Southern Railway. 

T.R.Ethirajen, 

	

612. 	5/. Thiruvengedathan, 
53, North ChlthreStreet, 
Srirengem, Trichy-5, 
Retired Passenger Guard, 
Southern Rajlwa. 

KJ.Raghavasinihan, 

	

j3• 	S/a C.Ananthacharier, 
1, south Devi Street, 
Ranganagar, Srirangem, 
Trichy-6, Retired Guerd/ 
A Grade, Southern R1lway. 

S,Ilurugesen, 

	

4• 	5/o K,&ubremeriian, 
Plot No.5, Thaimaneval' Street, 
Iyyappa Nager, Trichy-21, 
Retired Passenge: Guard, 
&'jthern Railway, 
y 

.,, APPLICANTS. 
.. .Contd./- 
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R.Jiswanethan, 
- Ste N.R.Redhekrishnen, 

	

615. 	Se3tha Street, 
BaLejiNivas, Ayyappe 'Jatar, 
Triciy-21., Retired Guard! 
Speciai Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
S/e Gerald tdward, 
24/a Ardhi Bheguri StreoL, 
Teridrel NaQar, 
K.K.Naca: :ost. 
Trichy..21. 

R,Rengasamy, 

	

617. 	5/o.  Ramesemy Kavender, 
62, Railway Colony, 
Bells Crodnd, 
Trichy-1. 9  Retired, 
Shunter B Grade, 
Southern Raiiwey. 

P.Raman, 5/0 Pitcha.i. 

	

61 . 	iie, P6rii MelQ.Jp8rai, 
Trichy-1. Retired., 
Eireman/A Grade, 
Southern Railway. 

C.SethuramHn, 
61'.. 	5/0 Gopalsamy Naidu, 

Crawford Rilwey 	i.'ny, 
Trichy-201  Retired 
Driver/h Grade, Soi.i+herr 
Railway. 

S.Thangaraj, 
5/. [l.Sebastien,. 

	

62g. 	5/24, Thirunagar, 
P.rrnalai, Tiichy-4. 
Retired. Shunter/B Graue, 
Southern Railway. 

D,Devadoss Alfred t  

	

E21. 	.5/o P.P.Devasirvatham Pilla, 
137, Muthuraja Street, 
Mudaliar Chatrem,Trichy—i. 
Retired Guard/Passenger,. 

-- 	Southern Railway. 

Snt.nisamy, 

	

t22. 	&/ó.Sanjoevi Neldu, 
61, /i,Thanarrant Cul5ny, 
Doriiarnypuram, Tric'y. 
Re1fred Driver, Southern 

¼ 	''c. Railway. a...,  APPLICANTS 
.. ,Contd./— 
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S. Krishnan, 
S/a T.E.Serangapari Neidu, 

623.. 	61 	t-'grvethi mrnn Koil Street, 
Srirariçam, Trichy-6, 
Retid Guerd./X special Grede, 
Southern Railway. 

T.V.Naganathan, 

24 	
136, North Chithirai 
St:eet; Sriangam, 
T'ichy-6 Retired. 
Guard/A apecial Grede 
Southern Railway. 

R,Narayanasemy, 

625 	
187 Chitrai Street, 
Sr.rangam, Trichy-6 
Retired uard/R Grude, 
Southern Railway. 

KN.5ubramani8fl, 

625 	North Ghithfrai 
Seet 

Srirangam, Trichy- 
Retired u'd/P. Gi;ade. 
Southern Railway. 

LMRangenahan, 

627; 	Sjo TI,Lchumaflafl 3  
719  Kandi StrBet, 
Srirarian, rlci'- - 
Retired guard/B Gtade, 
Snuth3r0 Railway. 

S.R.Yernunacheri, 
1j.Rengaswamy ThaLtiacte:, 

, t1est Uttra St±eet, 
Srirengam, Trichy-61  

Retired Guard/A grade, 
SoijtttQVN Railway. 

S. Veer appan, 
2 	S/ G.Soundarara Pillei, 

143, Main Road, 
Sangiliendapurarn, 
Trichy-1. Retired Driver! 
A Special, Southern Railwey. 

A.M.Jaseph, &/a A,ti1broe, 
NJn,1B, Pottakara Street,. 
'Palakkarai, Trichy-1. 
Retired Guard/A 
Southern Railway. 

S..Ptdaikaiasaniy, 
S/a S,Prul Pillai, 
26, Sekkai 	eet,' 
Palakkarai, Trichy-1. 
Retired Guard/B, 
Southern Railway. 	 ... APPLICANTS. 
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K.R eSevarenQafn,. 
632, 	No.481  Palayakevil. street 

Palakkarai, Trichy 
Retired Special tc 
Southern R8iiw8 . 

C. 'ntnycamy, 

	

633 	S/f P.,Chjnnjah Udayer, 
15 Sugados (1and' Street, 
Bau Road, Trlchy_2, 

P.SyeI Jaf'f'er, 
'S./d Syd Ahamcd,. 

	

.6340 	
6, North Swankara 4tract T  Near Babe Rotd, 
Trichy-81  Retjrccj tri.je/ 
A,, Southern Railway, 

V.Periyasaniy, 
G.Veithi31in9, 

329 Ka2apettaj Lirib, 
B'azaar Street, 
Trichy-11  'et1raJ iurc;' 
A, Southern Railway. 

V.legjrjswamv, 

	

63, 	S/a N.S.Veerauem.j  Naid'11  
, Doctor Isaac Lane, 

$aflgiliapdpuram 
Trichy-1, ketirso Gc•ds 
Guard, Southern RBi1Lay, 

S.Abdul Subhan, 

	

637, 	/c Sha5.k Babj. 
38, Sathyarnoorthy Street, 
Senthañneerpuram, 
Trichy-4, Retired Guard 
A Grade, Southern Railway. 

H.Ammer Basha, 
'S/r, Ild,Hassain, 23-A, 
Varathamasemet Street, 
Sangiliandapuram 
Trichy_1, Retired Driver! 
A., Southern Railway. 

D.Dhanapai, 

	

630 	5/0 R.Durairaju Chettjar, 
15, Kaapettaj Main Road, 

Retired GuarJA, 
soutern Railway. 

	

! 	' 
'4r -SjAbrharn Loth, 

, Colon", 

	

I , 
	ircuitI1ousa Foad, 

	

*( 	 Gate, 
Retired Driver/ 
Railway. ...,RPPLICNTS 



'I 

A.Rarnu, 

641 	S/oAppavu Karukachi, 
69, New Street, 
rlkakeai, ContonemenL, 
Triàhy-1. Retired Driver,/ 
B, Southern Railway 

R4Kaliamn.rthy,. 

642, 	S/o K.Rarnasamy, i 
Kanmagi street, 
Sulrarnaìiiuourarn, 
Tri6hy-20., Retired 
Shuntinc Driver, 
SoufLhern Railway. 

I'l.D.raisamy, 
6436 	S/6 V,MaruthRrnuthu. 

23-C, Pnna Nao8r, 
Subramniapuram, 
Trichy-20. Retired 
Driver/i, outhrn 

R.i'1zharul Haq, 
644. 	S/c 	Razck, 24, 

Syeda Mohained Rotthe: 	:;. 
Berrenaar, THchy-1,, 
Retired Guard-a, Southern 
Railw€y. 

A.Pnthoriy LouIs, 
645, 	S/b ,Prck1c8r1 P5iJ 

91, Keels •Padayachi Street, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesen, 
646. 	C,Perumal Naide, 

65, Highways Cclony, 
Subramaniapurm Trichy-20, 
Retired Driver/A Spi, 
Southern Railway. 

K. Me nakahisu nd ar em, 
S/o MKurnarasamy Pub!, 
5., Annamalai Street, 
Erode, Retired Guard-A, 
Southern Railway, 

P.rputham, 5/. A.Peter, 
47-81  'nnan IilEdfl, 
Azai Nagar, 
Suramngalani Post 
Selern-.3, etired Eriver/ 
, Southern Reilwsv  .•. APPLICANTS 

. ,Cont.d.f- 
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K.Periasamy, 
Sb E.Koledn, 23, 649. 	Joc Street, 
Kollenipal-ayam, 
Eride-638 002. 
Periyer District, 
Retired Guard/, 
Southern Railway. 

V,Palanisamy, 
5/. NVelu Paknadi, 

650 	10/92—C, Nar]jundspuran ic 
Poderiuz-,. C.oimL'atcr Cisr:it 
Retired Gua"d/A P.J. 
Southern Railway. 

R.Venkatachalam, 

651 	/uK.Ramasamy 	ysr. 
117-411, Old Pairu.ir, 
Ramje'e1'Jgar Post, 
Trichy.9 Retired 3huntur.-.. 
Rritier, üutheri RLy. 

S.Sosimery, 

652 	S/o 6 ..Savariiuhu, 
5/218, Muthukulam 'iI1ed, 
N.K€-ttupatti Post, 
Via. R-6mjeG Nagar, 
Tichy—Y, Retive J 

,- Southern Reiluay, 

J.Rarnanathan, 
653. '3—A, P3chaippeMud1Sf,r22. 

Kumbakunarn, Thanjavur tJistr ict 
Retired Guari/A, Southern 
Railway.., 

Kbdul 
S/o Khader Shaw Routher 

654. 	32, Periyar Street, 
Subramaniapuram, • 

Trichy-20, Retired hunter/ 
B, 5.uthern Railwèy. 	 • - 

S.:G.palan,. 	 • 

655. 	5/6 R&rin1vasen, 
647C, Railay Quarters., 
Kumbakonam-612 001., 

--Btired •Cuard, Southern 
lUay. 

(5• 	oIs1muthu 
AK.alkbthntor,  

Post, 
- 

\ 	 i)~t'jDistrict, Retirad 
i-/h/8, Southern 	- 

-. '44€Rej.ay. 	• C ... APPLICANTS. 
C 
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.aHrinathan, 
S,' 	-A.Arckiyerfl, 	11/h, 

67. 
Savariarkoil Street 
tiJoraiytr 	Post, 
Trichy-3 	Retired 
ireman/A, 5uthern Railway. 

SPbdul Kareem Shth, 

 
S/w Sheik Ahmed, 	73, 
CentaI bezar, Tennur P.st, 
Trichy-17, 	Retired., 
Specli1 DiOi./ 

Snutnern RaIlue'. 

R.Soundararajulu, 
• S/o G,RaamarrnBr Nadu, 

 25, 	General 	3ZZ81' 	St.J.hu, 

Tenrujir 	Pcst, 	Tri1-i-1J 7  

Retired Guerd/ 	Spet.L, 

Ssutherr. RailLoV. 

R.VairaperUmrflal, 

660 S/o RamaSaffly 	Pi]lai., 
28, 	KrshnapUrar, 
1iddle street, 	Tar3nei ;  
Thafl1aVU 	Road, T2ichy-1, 
Retirel Drivei/C, 
Scuthern Riluay. 

661.. S/a  
House N.,20/C-1, 
Pnna TJgar, 
SubramêniaPuram, 
Trichy-20, Retired Shunterl 
B, Southern Railway. 

P.Palmanathafl, 
6620 S/a K.Farthasarethi, 

21/3, 	PoonnaiY 	clbny, 
Devarayc Nager, 
Trichy-211  Retired Mail 
GuarC/.Spl. Southern. 
Railway. 

• S•ti,1ahboob All Khn, 
 C /o P Sher 11i Khan, 

16/5, Fourth Stree€, 
Renganagar,  Trichy-21 S 	 * 

Retired 	P a s s a ri q e- L 	L31J :1r:i, - 	- 

SouthernRall'JCY. 

• S.Dkshinamo.CrthY, 
5 /a  K.&omasuNaT amPfliaL 

 17 	£ 	.ol'iiY, 	Khajctaie1: 

Trjchy-23 	Fet1redG.Uard/' .. 	APPLICANTS 
-- 	 Southern railuay. 	- 
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V.Krishnarnurthy,  
51tv C.Venugopel Rju, 
14, Kumaren Street, 
Melakaikandar kottai, 
Trichy-li Retired 
Guard/A, g.outhern Railway. 

- 	R.Arnalar-tathan, 
Sb Rayappa.Asariya, 
70, Krishnarnoorthy Nge.r, 
Meter ractory Road, 
Trichy-21., Retired  
A, Southern rjlUg'i. 

T.K.Rajegopalan, 
Sb T.V.Krishnasary Iyorq, 

667. 	2, First Street, KiIukuh, 
Illupur Road, Trichy-20 
Retired Passenger Gua, 
Southern Railway. 

K. Karumbairam, 

66Q 	
S/i S.Kurn.a1ingam i11a.i, 
46-6, Ramakrishrja Nager,  
Kallukuzhi, Trlchv-20, 
Retired Dri,er, 5cutherr 
Rai1iiaj. 

J..No.b96 to 668 are 
911P31C3 flL5 ,n 0.I.79/93. 

G,Puppusn'j 

660 	S/p Govinda Asar, 
6/A, Samynathen St'et 
Ilelakelkandhar<ottai. Post., 
Trichy-li., Retired Driven 
A,. Southern RaIlway. 

T.V.Arunachalsr, 
5/d T.A.Venkatahalarn Pillal, 

67% 	56-P, Muddiertreet,, 
r3.vur Fost, richy-3., 

Retired Cuard/, 
Southern Reilue'!. 

R.Krishnasrny, 

671. 	A.Rair:assmy yyangar, 
3, Srinivasa PillaiStree€ 
Near 56tyan8reyia Temple, 
iest.Mamba1arn, Madras - 600 033 
Retired Passenge; Guard, 
Southern Rajlwa'. 

. 

	

	 Neic'ar, 
i.SVoTij)irurnalai aicke'., 
L 	cjc.75 (First St;eet, 

Vidu9'patti Vilage, 
\ •l'- LLt1 ,iur, Tricr. 	st!'icc., 

LOI etdFrerpafl . cthern 
APPLICANTS. 

. Contd. I- 



a. 	P4 	., 

K.1.bd1 .flajeeth, 
/c K.Thngemeera 673 

8.249, 
.Mohid&n, 

13.H.E.L. 	Township, 
Reni1et632 406, 	North icct 
Distrjt, Retired 	Shunter, 
Southern Railway.  

l\l.Krishnasaffly, 

 
5/. 	iarayanasarny PiIlai, 
2.7/3 	Sakthj Vináy&ar Semt, 
Crawirord, 	Trichy-12. 

• Retired Driver/A 	Saj prj  
Railway. 

G.Amirthalingam, 

 
S/c, Il.Ganapathy, 
Perji8r Streut, 
Kelakalkanderkcttal, 

• Soutl,ern 
- Trioy_11., R*tird Oriver/A 

. flaiiway. 

S.ndreu, S/c Sm:j 
GuruI11e 	3rd 675 re4 

	

.E.4E.o1riy; 	Maha:'ajapurar, 

	

V!lidpurr, 	Siuth Prot 
Ds:ijct,,etitJ s3en11Er 
Drivr, 	Sbuti-'rn. Pailw av  

 5/..Thahavelu Psarl, 
25,Sjndaram PIll8! Thot.t.an, 
Edan'4pti Pulhui', 
Trich,_12,.1 	Retireti Shurte', 
4.cutJl61 Ri1way, 

sG•vinaraju, 

 S/c iutrukrjshna  Naldu, 
Nathersa2el1ivas31 
Samya;ai 7hoppu, 	House No.37, 
TriLhy8, Rtjred Shunter, 
South1ern Railway, 

A,Pbdl Raiarnan 
 - S/c G.AbdU.. 	Kareem, 

6/B, .Oalla. 	Pakkiri Street, 
fiadurai Road, 	TrIchy..., 
Retired. D 	vr/Specjpi 	Grade, 

. Southern Ra.lway. 

K o Ra agop a!, 
5/0 	.Krisrnasarpy NâIJU:  
91, 	NCO 	olrjnv 
Edarralajpetj Pjthur, 
Sunder 	Pj.i8. 7I.ott1, 
Trichy-12 9  Fetited 
Soufl)er11  fta.Jway. 

,•• • APPLICANTS.. 
• 



( 

, 	85 	.. 

G.4<uppusemy Naicker, 
S/o M.Genqet.hara Naicker, 

61. 69, 	Illenqao Street, 
Psnmalaipatty, Trichy-4., 
Retired Shunter/B 
Southern Rilway. 

C.Andl, 	Se's Chinnaiysri, 
612. N.Kuttappattu, 

Ramjee Nagar Post, 
mbedkar Nagar, Trichy-), 

Retired Shunter, 
Southe:n Ratlway. 

1%.I"l.5kill, 	S/a E.Kil1;  
683. 124, 	Crawford Colony, 

Crauf'ord, 	Trichy.-12., 
Retired Shunter, 
Southern Raiiia>t, 

S,ibdul Krèem1  

6S4. Sb 	Shaik Ibrahirt, 
504, Singarathrppu 
Trichy-3, 	Retirec 	tu-i.cr  

* Driver/ER, 	Sot!then Rc.dlwcy, 

J.Issac, 	/s 	,Jseph 
6S. 36, Raghavachary Street, 

Sembiath 	Post, 	Pe!ibur, 
1adras-600 011, Reciied 

• UJ'riverJspl. Southern ReiIw&y. 

R.Gopalakrishnan, 
S/c 5. 	thakrih'r 	2, 

• Sethurima P1llài 	o1ony, 
T•richy-20, 'Retirej Shunter, 
Southern Railway. 

N.Jayaramati, 	 - 

607. S/c 	N.K.L.Naresa Ayyar, 
9!-0

9
Narasimma Atery Cc1nni, 

NanjikottaiRoad;  Thanjavur - 

613 001,, 	Retired Pass.. 	Lerd, 
• Southern Railway. 

R,Joseph,S/o DEçL! 
688. 	Chattier, I..., UeC8fl3'8gU!T1 

r..Cietty Street -\Jth Line, 
P.

N6'ett1na-611 OCI, 
Retred Driver/A Spl, 
Sputher Reilway 

!

0. 

c'-thf 	NdiJa, Velar 
C)RET 	avur, Retired 1urd/A 

, outhern Raiiiay. g• APpLICANTs. 
.Contd./- 
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• i.Velauthem, 
S/a .R.A.nnamelai, '• 

690. 12/VI 2364, 	Pookkae 
• Vèsthe NetjStree.t, 

Thenjaiur— 613 	IJOI, 	 : 

• Ret ir1ed Drjver/P 
• Southern Railway.. 

• 

R.(luriigaiyen, 
S/c, R'ernasniy Konar, 

I 

691 ienin Ne,gr, 
• Odayaiiierthnndapuram 	Pc3-L.), 	 S I 

• 

- 614 706, 
Ta1uk, Retired Guzrd/C., 
Southrn RaIlway. 

• 
R,GopLle.krishr3n, 

692. 
SI. 	KLRanianulern 	Naidu, 
Plot 	No.191 	braharn 	Pidithr 
Nagarl 	Via 	SIej1 Ncarç 	 I 

• Th8njvuz— 	1., 	Reti-'e 2 •. 
OrIve/A, 	Southern Piilu 	- 

• PS'rii'ja.san, 
6c3. 

• 

/o P 	haiyarpa fiudeiiy, 
112, 	/4 9 	lucisi1yr 	t-rco 	 •!. 

• Mudal[iycr Chehiram, 	
0 

• T-rihy-1, Retired Guard/P, 
Southern Railway. 

G,Keivenasunderam, 
694. S:,0 	Gc'j1jnd9,amj •! il1., 

• Mnoppnar Street, 
nimañpetei,.Vedicpu:en: 	7c 

- 

Pin,-613 2fl5, Thanjvur 
District, Retired Cuard/R, 
Southern Railway. 

K.Sa4iyasi, 
695, S/c Kesav6I  Padeyachi, 	• 	 • : 

18, 	Kmper Street, 	 0 

Senthnerpurem, Trichy— 
Retird Drliver/C, 	 • • 	•• 	.•.. - 

• 

Southern Railuay. 
• 

• 

K.5'ankaranerayanan,: 
Sb 	 I VILrgnathan, • 65 64 c.gg/ 	North East Extension, 

• 

ThIll6i  7th Croäs, 	 Nagar, 
• Trich'18, 	Retired .uardfSp!,. 	 • 	 • 	- 

5cuthern R8jluv, 	 • 	 • 	 •; 

S.Periya.samy, 	Sb 	Sanyiii, 	 • 	 • 	 • 

•• 	

• 

1• 
Dnc.r 	No.:59/9, 	rludalliyar 

• Chetram, 	11uneearsn 	<oil 	 -•. 
Street, 	1*ichy-1., 	Retir&rl 

S 
D.r ivpr, Southern Railuay. 	

0 	• 	

,• 	PPLICNTS 
0 	 • 	 :.,.,.Cfltd/_ I 

1 
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K. Nendegopal, 
S/c ..Krishr.esamy, 699. 	

E3rindatjan Street, 
IndireNagar, LIC Colony, 
Trichy-21.., Oriver/,Sp, 
Retired, Southern Railway. 

T.R.Belasubramanjan, 
S/c Rethinam, 160, 699W 	
North, Street, 
Tiruvaiyeru 613 204 
Retired Dr.ver/P 

= 	Southern Railey, 

S.Ilasthan, 
S/c R. Babu 5h,ib, 700. 	
Retired Passenger Dr3.ve, 
Southern Railway, 
fv1enk a  Street, Ternijr, 
Trichy-17. 

PaGourisundaram 

ri 	SaPeriasarny, 105-4, 
Planickapuc'em NaciuStreet, 
Ilelapuour, T!ichy-1., 
Retired Guard/A, 
Southern Railway, 

702. 11.Thengavelu, 5, 
BharEthv Dsn Street, 
Kilperurnpakkarn, 

S 	 5 	 Viilupuram - 605 602, 
Retired Driver/B, 
Southern Railway. 

Gnean, 
703 S/c 	 v Prkr1 Theer, 

2/257, Teluk Office R03d, 
thiruthureipoondi 614 7137  
Retired Driver/A, 
Southern'Railway. 

V.Arurnuoeni, .-S/o \Jeiyapuri, 
P1aniyandaver Koil Street, 

704. 	Innikolethur, Trichy •DistfICt, 
Retired Shunter, Southern 

Railway. 

.M,Na±1rAharnei,. 
\. 5. 

/o.b11 Gefor ahib, 
5.137—A,rund Office, . 

\ Q4yThennur, Trlchy-17, 
- 	ttired Driver/Spi,, 

Southtrr1 .Railway. ••,, APPLICANTS 
..Contd4/ 



* 

.'.. APPLICANTS 

.... Contd./- 

,•. 

V.Velu, 
Sic 'Jaiyapuri, 

(U6. 	•rrethiyur, Iniyanur Road, 
House No.33, Trichy-9, 
Retired Shunter, 
Southern Railway. 

S4Meriniuthu, • 

707 	5/. f1.SiflQara Paayaohi, Railway Colóny 

1<llukuzhi, Trichy-20, 
Retired Shunter,  
Southern Railway, 

P,(iarnurdy, 

708. 

	

	Palenlyandi, 47...A, 
Iludukkupatti, 
udukoftai Rpad, 

Trichy-201 Rtjred Sh'jntr, 
5cuthern 1(ailwsy. 

T.Innasimuthu, 
S/r S.Thornas, 13 

709. West riyenathaiurari 
Dindigul, Retired &hnter;  
ouihern Railway. 	•' 

I*.Sa%,ar1rnuthL, 

7104 	S/oru1eppan •9/5, 
th N.C•Iny 6 	Cross, 

Trldhy-20, ,Retird .hur1tr.. 
5oufherr.R6iluay. 

I Pluthusamy, 
711. S/o'T-hnarikavender 31, 

AuB.5.Co1ny, Puriukbttai 
Redç Tr.i6hy-20, •Rt'ired 
Shunter, ..Southern Railway. 

'S.Palaniynd11 •• 
712 	SJo Sataiyan, 31/3, 

:P.elahiysndavar Koil Street, 
IPnamkolthur, Tricy District. 
Retir.edShunter, Southern 

Reirway. 

, K.f,rumuham, 
713. 5/c Kuthian eliaaMolayr.-ndij.  

4/93, Paleniyendever Koil 
Strèet, innemkolathur, 
Trichy,Retired Shritt, 
:Southerm Railway. 

S'Kandaaarn 
O 

714.• 	'&,o'StThbaraja Gev inrier, 
KadeohnellUD Post, 

	

42 	st Thottipelayarn, 
Erode-69  RetirOd Shunting 
river, Southern Railway, 

$• 	••i •-• 	- 
; 	•••• 	••• 
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V S ThIePIi, 
S/OVanketechelarn, 
136, R.M.S4lony, 
Nsnjeekottsi Rod, 
Trichy - 6, Retired Driven 
I.Specie1, Southern Ri1uy. 

716. 	.C,RbUse, 5/0 Srnüe1 Rouso, 
35, Kensdi Street, 
Sub re me rue pu rem 
Trichy - O,Retired Shunter, 
Southern R?11ury, 

R.V.Ponneiyen, 
s/U R.Vedjjeltj, 14—, 
Seint bntony's lhurch 
Naqepettinsm - 611 001 
Retired Driver/s, 
Southern Reilwey. 

 N.Rejmenickrim, 5! ,Nos 	669 to 718 ee 
eppltcents in 0 9 -, 	80/93 5/0 Nereyenesemy 

• 18, 	Nethejl Street, 
• KemerejepurFm, 

RejekIlpekkern 	P't, 
Medres - 600 073 
Rotirod.Driver, 
Sotithern R5iwy, 

By ACvccpte Shr 	K.Subb 	R;rj, ,tr 	 595 to 403/91, 
57/90,416/909 	320/92, 298/92 and 377/92, 

By Idvocrte Shri R.Bhrgkrp if, 0.4.Nos, 	44/93 to 76/93, 

By iwvacete bfiri P.hjj 	Lti.! 	in OJ.Nos. 	77/93 & 78/931  

By I.dväcete Shni V1iyr i:'r .iri U..Nrj8, 	79/93 & 80/93 

Versus 

 Cheirmen, Respondent * I 	in 0J.Nos. 
Rri1uy Boerd, 395 to 403/91, 	79/93 1& 80/93 

RrilBhevPn  D  
New 	elhl. RuOrii 	 J t - 2 in O.Nos. 57/90, 

416/0,320/92,298/9,377/92 etd 
• 44 tb 76/93. 

 The Union of' 	Indie Pndent - 1 	1*, 0J..No. 	57/90k  

/ 
represented by thn 415/90,320/92,298/92,377/92 end 
Scretry, 44 to 76/93 
MLnistry of Ri1ueys, snd Respondent - 4 in 
R4:8h'v'n, 395 to .403/914  
NejD1hi. 

a... Respondents. 

\ ---- J  / 
Contd./— 

el 



Union of Indie 
through the Gonerl 
f1eger,Southern Rilwrys, 
Pefk .own, M.idres • — 3 

Responent - I in OJ,'Ncs 
77/93 end 78/93 
Responderit - 2 in 0..Nos. 
395 to 403/91 179/93 &80/93. 
Respondent.— 3 jn0.9.Nos, 
57/909 41 6/9O,32O/9,29B/92, 
377/92 end 44/93 to 76/93. 

4. 	The Chief Personnel Officer,Respondent - 2 in 0J.Nos. 
Southern Reilusy, 	0 	 .77/93 end 78/93 
Perk Town, Iledres 	3 

	

5. 	Divisione.l Reilu?y 
neger,5oithern Reiluy±, 

Ilysore. 

	

6. 	Senior Djvjsjonl 
Prsønnel Ocficer, 
o'jtnern Reilusy, 

Paighat 

	

7, 	The Djvisionel Personrel 
Off'icer,Southern Re..Tiuey, 
Iviadurc i Division, 
1"Iedurej.  

Resrondert 	3 in 0..'Nos. 
3Y ti 403/91.. 
Rripdent - 4 irl 0..Nos. 
7/92,41 6/90,320/92,298/92 
and 377/92 

Repo',ont - 3 in 0...No.77/93 

rcpOndnt - 3 in 0..No., 78/93 

8. 	The Divisionel 	. 	(epindent - 4 in O..Nos. 
Supeintedert, 	 44/9 to 76/93 

Southern Reilusy, 
Division'J Off i.ce,Pe1ght.  

g, 	The Divisionel Reilwey 	R.sondent - S in 0..Nos, 
iteneger, 	

0 	 0 	320/92,298/92 and 377/92. 
Southern Reilucy. , 
Be.ngeiore. 	0 	 .,.... Respondents. 

(By Pdvocate Shri K.R.D.KerentF for Shri A.N.Venugopala 
Goude, Rilwey dvocete for rspofldents in all the 
epplicetions). 

V 	 - 
see Contd/. 



Shri Justice V.S. Malimath, thairnan: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5 f 4) [d] of the 

Administrative Tribinals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakulain Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a' contrary view taken by the  Pfinci_ 

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

1ailways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ount for cuting retirement benefits to those who have retired 

before 1 • 4.1979 and not exceeding 55% of the running allowance 

/ 	 for those retiring after 1.4.1979.  To appreciate the rival con- 

it is necessary to advert to the relevant provisions 

the applicants conditiors of service in regard to pension 
C 

and other retirement benefits. 
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3. in pursuance of the reccxnndations of the Third Pay Coniii-

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revied with effect. 

from 1 .1 .1973 by the rules called 'Railway Se'vants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale. Rules') made by the President in exercise of the 

power s conferred by the prOviso to Article 309 of the Constitution 

of India. It is enough to state that there wa 	considerable 

incre[nse in the substantive pay of all the rrernberb of the running 

staff • So far as the grant and quani:um of pension is concerned 

the I  same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoLuraents that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emo]unent for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

cane into force on 1.1 .1973 are e*tracted as follows: 

"2544. [C.S .R. 4861 - Eiolurrents. and Average Etoluments:. The 
term "Enolurnents", used in these Rules, means the emoluments 
which the Officer was receiving imaediately before his retirement 
and includes:- 

[a] Pay other than that drawn in tenure post; 

[b) Personal allowance, which is granted' [ii in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii) with the specific sanction of the 
Government of. India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay i. granted on any other personal, considerations shall 

I 	
• 	 not be treated as personal allowance unless otherwise • directed 

by the President. 
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[C] fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"flrounents" means the average earnings for the last six months 
of service; 

[d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by.  an Officer appointed provisionally 
substantively or appointed substantively pro teinpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office temporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

duty allowances [special pay]; and 

[g](i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 759. of the other emolu-
ments reckoned in terms of' [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cumn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty iniiiediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the sane period. 

Note: In the. case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Fnoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959, the term emoluments" means 
the emoluments which the officer was receiving immediately before 

- - --his retirement and includes : - 
, 

1['a] substantive pay in respect of a te.rmanent post, other 
(f 	than a tenure post, held in a substantive capacity; 

10 ) 
:( *( 	 b1 personal allowance which is granted in lieu of loss 

L 	 Jof substantive pay in respect of a permanent post, 
Jc7J other than a tenure post; 

special pay attached to a post other than a tenure 
p, wiieii w special pay nas teen sanctionea perma-
nently and the post is a held in a substantive capacity; 
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[d] [1]For the purpose of calculation of average emoluments: 
With effect from 1st September, 1962, save as otherwise provided 
in, Rule 2544-B tC.S.R. 486-B] one-half of: 

i • 	the difference between the total emoluments referred to 
in items (a), [b] and (C] above and the pay actually drawn 
in , higher officiating or temporary appointments; 

Special pay other than that referred to in clause [C] above. 

pay drawn in temporary. or officiating appointments; 

personal allowance other than that 'referred to in clause 
(b) above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment (s), whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment(s), does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary] gratuity and/or 
death-cum-retirement gratuity. The difference between the average 
emoluments in respect of items (a] to [d][1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c] above. 

[e][1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c] and [d)[1] above. 

[2) For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2) 
above drawn during the seine period. 

Note[i]: If intnediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emnolu-
ments, for the purpose of calculating ordinary gratuity and or 
death-cum-retjremnent gratuity should be taken at 1 what they would 
have been had he not been absent 'from duty. 

Provided that the amount of gratuity is not increased on 
acca.int of increase in pay not actually drawn and that tenefit 
of higher officiating or temporary pay is given only if it is ' 
certified that he would have ocntinued to hold the higher-officia-
ting 

igher officia- 
ting or temporary appointment but for his 'proceeding on leave. 

Note [2]: In case where a temporary officer who quits service. 
after completing three years' service is appointed substantively 
to a permanent post any time during the 'last three ye rs.of. his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
cost shall be treated as if. drawn in a permanent post held in 
substantive capacity. - 
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2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for rot less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time. scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay"  as defined in Rule 2003(21], which the Railway servant 
was receiving irnnediately before quitting service. Provided 
that. the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Gra-
- uity iath-curn-retirement gratuity will also include the monthly 

of running allowance drawn during the 365 days of running 
duly;iianediate1y preceding the date of quitting service limited 

	

( 	..tó't59. of the emoluments as defined above. For the purpose of 
C ( 	ca1,cuItion of average emoluments the actual amount of the running 
* ( 	(;'j all$4ie drawn during the month limited to a maximum of 75% 

'- of c.hjr emoluments as defined above shall also be taken into 

	

4 	acJ 

\ 	No '1]:  If a Railway servant; imaediately before his retirement 
- 	death, etc., has been absent from duty or on leave with allo- 

f. 
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wances i [inluding leave preparatory to ret ireinent] or on foreign 
service or having been suspended but reinstated witliiout forfeiture 
of quaLifying service, his emoluments should be taken at what 
they wFuld  have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the canporEnts that 

constitutes average emoluments is the actual amount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a] to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other aliciwances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1 .1 .1973 in the light of the recoimen-

dations of the Third Pay Ccxwnission ,no steps vere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay anil the actual amount of running 
previous 	 - 

allowance drawn during the /inonth limited to a maximum of 75% 

of the emoluments which included the enhanced revIsed pay. on 

21.1.1974 	the 	Railway Board by their letter No. 	PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introluction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[i) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staffin Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway enployees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
dom for each category based on their Authorised Pay Scales. 

2. The payments as a1ve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. ThUS the limit of 75% 

prescribed by Rule 2544[g][i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21 .1 .1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu- 

regulating canputation of emoluments and average 
dl 	

•- 

i'  
( 	eoluçitt contained in Rule 2544 for the purpose of grant of 

.- 
('retireit.Jenefits. Any decision to modify the sane \wDuld have 

)?j 
L 	V 	

efect] on/' when the relevant statutory rules are amended in 
\d 

with law. But what the Railway Board did was to 
° LO E 	# 

to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 tOr5  of which 

read as follows: 



'rhe question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revied Pay] Rules, 1973 has been under cons idration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be nodified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retIrement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, Rouse Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

2. These orders take effect fran 1.4.1976. 

3. The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC III/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

 The above has the sanction of the President. 

 Hindi version of this letter will :Eollows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board,' s order dated 2:2.3.1 976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1935 

the said case stood transferred to the Principal Bench of the 

f. 



Tribunal where it was renurthered as T No.410/85. The said appli-

cation was allied by the Principal Bench by its order dated 

6.8.1 986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1976 all retirernent benefits in accordance 

with the Railway Board's letter dated 21 .1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until ndified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g). 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

No.K-269/88 for a direction to grant them pension by adding runn-

ing allowance upto a maxinum of 757; of their pay for computation 

of their pension in accordance with the judgment of the Principal 

Bench in T No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of tke power conferred by Article 309 of the Constitution. By 

the said arrerxrnent 	said rule g[i]  and g[ii] of Rule 2544 were 

airended firstly with effect from 1 .1 .1973 reducing the limit 

of running allowance for the purpose of calculating the average 

erroluments fran 75% to 45%. On the same day, a further amerx5nent 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first arrendment was given retrospective 

effect from 1 .1 .1973 the second amendment was given retrospective 

effect f ran 1.4.1979.  For the sake 	of convenience we shall 

extract the amendments as follows: 

"Subject Amendment to Indian Railway Establishrtent COde- 
Volurie I & IL, 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volurre I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
?.428;, 429 & 430 R.I. and 405 R.II enclosed as Anrexures 
Igs, 'C' and 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of theMinistry of Railways. 

Hindu version is attached. 

DA :As äbcve 

Sd/[K.Veflkatesan] 
Director, Establishment [P&A] 

Railway Brd, 

No.E[P&A}II-86/RS-15 	 New Delhi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVANCE ODRRE'rION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the following: 

w 



version is attached. 

111-86 /RS/i 5 

Sd/-[K. Vfl'fl<ATESAN) 
Director, Establishment [P&RJ 

Railway Board. 

New Delhi, dated 17.12.87" 
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g [ i) 	"For the purpose of calculation of average enoluriEnts : - 
actual amount of running allor.iance drawn by the railway 
servant during the ironth limited to a naxirrurn of 45% 
of pay, in the revised scales of pay". 

g[ii] 
	

"For the 	 death-cum-retiremnt 
IIlJi1LLiy ctvtLye oi running aijowances 

drawn during the 365 days of running duty iitrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

E>AN?\TI: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been nodified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Qniaission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given, to these rules will not 
adversely effect any employee to whom these rules apply. 

sal- [K .VEt\TKATESAN 
Director, Establishment [P&AJ 

Railway Board." 

"Subject: iiiendment to Indian Railway Establishment Code-Vol.I&Ii. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively) be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Anne>mres 'A', 'B', 'C' 
and 'D' respectively. 

The amendment will be effective from 1.4.1 979. 

This issues with the concurrence of the Finance Directorate 
Q the Ministry of Railways. 

*(b 
DA;As-
J C 

Nb,E [ 

ThrF 
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ADV7NCE CDTtR=IM1  SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the follc'iing: 

gEl) 	"For the purpose of calculation of average enolurnents:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii] 	"For the purpose of gratuity and/or death-cum-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AUThORITY:[flinistry of Railway's letter No.E[P&A]II-80/_ 
RS-10 dated 17.7.19811 

EXPlAQkTION: 

The Rule 2544 of Indian Railway Establishment Qde, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Goverrl.rrent 's decision 
on the recamiendations of 'Running Alliance ODmmittee [1980]1 . 
The purpose of this amend -rent is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to whai,l these rules apply. 

Sd!- [K .VE 1=91 ] 
Director, Establishment [P&A] 

Railway Board." 

The amenirnent to the statutory rules having been effected during 

the peridency of the Q? the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect fran 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 	5.12.1988 	by giving retrospective 

effect to the same. This according to them is unj ust, manifestly 

unreasonable and arbitrary and thus violative of Particle 14 of 

.the Constitution of India. The Ernakulam Bench consisting of 
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Vice thairman S.P. Mukerji and Judicial ner A.V. Haridasar 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the arrend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirerent beref its to the applicants as if 

the anendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the airendment which gave retrospective effect, preserving 

the prospective effect to the airendnnt with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a nnxiniurn of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review ?pplicatiOn was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. i1allick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the anerdinents to Rule 2544 before the Principal Bench of 

the CTT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

13éar dated 21.1.1974. That application was opposed by the res- 

fS r'per1deherein viz., Uuon of India reoresented through the 

O ( 	_jr\pilway Board anc the General Manager, Northern Railway. 
*( 	: 1  

t is) urprising that these respondents did not bring to the 

Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its 	decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the condt 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when 	the 	O.A. No.1572/88 	and other connected 

cases were heard and disposed of on 23.10.1991. Jul these appli- 

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total arrount of pension and 

retirement benefits they would have received before the amendment 

wa-e not reduced by the arrended rules. Following this decision 

of the Principal Bench applications 1o.351 to 423/88 filed by 

similarly situated persons before the Ahinedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahrnedaid Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to the Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforried us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel aptaring for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer cOnsideration of all these cases 

and await the authoritative prorouricemerit of the Supreme Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 19 86 SC 1323 D.K. TRIVEN AND SONS 

V. AMR'LAL MPNIJ1AJ PATEEJ AND ClflIERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to apprch the Supreme Court as similar rratters 

were pending there. It is in these circiistances that the Supreme 

Court observed that the course adopted by the High Court was 

t and that if the High Court thought that the point 

the appellants was the same as was pending in the Sup-

it ought to have stayed the hearing of the writ pet!- 

1 the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	imade having regard 

to the context and the circumstances of the case. What binds 

the Thiunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

rena Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circurnstances of each case. In the present batch of cases 

we are concerned with the valuable rights of the applicants who 

have rtired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Errkulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the 	nakularn Bench in regard 

to coWutation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
tfle 

dispose of these cases in the light of the decision of/ Ernakulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahmedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RACHTJBIR SINGH AND OTHERS whetein it 'is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or. a 
Constitution Bench of the Court." 

If only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

/'.. 
PDM1.,!I8 	consideration before the Principal Bench and Ahmedabad 

f/ 	ci2 f the respondents •had acted fairly and diligently, 

*( 	'nfli 	decisions would have been avoided. 

\ \ 	jj e shall now examine the contention of the respondents. 

orders of the Principal Bench and the Ahmedabad Bench 

• 	that 
have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the ioutset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as  declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench wIiich struck 

down the aiiendment to tne rules in so far as they gave retrospec-

tive effct is not an order • in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tiori to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

suosequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP Cl-lAND v. STATE OF UTTAR PRAJJESI-I reported 

in AIR 1959 SC 648.  Once a competent court declares a statutory 

provision i as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti- 
cular thing or subject matter, by a tribunal having compe- 
tent authority. 

In Halsbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in re&". A judgment in rem 
may be defined as the judgment of a Court of toinpetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the Hres!  in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of.  the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahniedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down tt statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench disnissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or 	struck down, 	the 

same 	c a n be 	revived 	by 	getting 	the said 	decision reversed 

by 	way 	of 	review or 	on appeal to 	the higher 	court. The only 

other way to resurrect such a provision is by resorting to appro- 

priate amendment of the Constitution or modifying the statutory 

provision as to 	render 	it 	intra 	vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNiON OF INDIA v. 	RAGAIIJBIR SINGI! AND 

OThERS - 

a statute is declared invalid in India it cannot 
- 	 breinstated unless constitutional sanction is obtained 

( the" for by a constitutional amendment or an appropriately 
( ( 	 moi\ied version of the statute is enacted which accords 0 ( 

&thIonstitutional prescription'T. 

caj nZV and is not disputed that the Ernakulam Bench of the 

was competent to declare the impugned statutory provi- 

Jff void as offendin6  Article 14 of the Constitution. The 

,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titutin or by suitable modification of the statutory provision 

to brin1g it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has notso far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	4ssu&ning that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahaiedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such 	situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of, the 
same rank. A court is not. bound by its own previous deci-
sions that are in conflict with one adother. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)}, and it obviously applies 
also to.the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss•, a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of :it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field asa binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

Bench have to be ignored and the Ernakulam Bench 

4?( 

	

	 should be regarded as holding the field as a 

eden'çi regard to the validity of the impugned rule in 
KCr 

' 	'ar J .IM gives retrospective effect. 
\\_ 

7 
,s tne Full Bench is not bound by either of the deci-

sions, we shall now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed- 
,, 

ed on the basis that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the  rules do not offenu any of the fundamental rights con-

ferred! by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given :to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of sucn a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse- 

quent 	arnencthient to the rules by giving 	retrospective effect 

to 	the 	same. Wnat they nave said is 	that 	the 	vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the inemDers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tue 

running allowances wnich tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in the matter of receiving pension and retireient benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Aninedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay imniediately oefore 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension which he would get after 

1-1-1973 taKing into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned witn persons who retired 

between 1-1-1973 and 4-12-1988 thereby earning a right to compu-

tation of pension in accordance with the statutory rules then 

in force. As by the time tney retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay. and allowances 

that was required to be taken into account. This right whicn 



accrued in their favour on their retirement between 1-1-1973 

and 412-1988 was sought to be affected by amending the rules 

on 51121988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

imposible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bencn and the Ahmeda-

oad Bench with great respect are wrong and that the decision 

of the Ernakulan Bench is right. The ErnaKulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect. as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

tne Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court arid that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

l) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amenclea by rotxfication dated 

5-l2-l9o8 
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The arrears due to the applicants/L.Rs on the 

basis of the recoiiiputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

6Tayment of pension and retirement benefits 

he aforesaid directions shall stand regu- 
/, 'c 	2.\\ 1% 	

in accordance with the orders 
f 
'dire&o}3s as may be issued by the Supreme Court 

4; *Z n SJ;CI.lO373/9O  against the decision of the 

Erñ4u1I 	Bench of the Tribunal in Application 4. 
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From: 	
D,No. 2641/94/IV-A. 

The Aeictant Rejetrar,  
Supreme Court of India, 	

PR 	COURT OF INDIA 
W 

New Delhi. 	
1 	ELHI 

L1tèd:  

To: 
1- eListrr, 

CeLItii idLuinitr&tive Tribua1, 
at Barig.:lore. 

i'iCIAL L VP1TI0CIVIL2 1o.5G31_'1 

IiTL(U]LYAiLIOTIOi 
:ip1icat ion ±orayT 

Union of India : OrE. 	 . .Petitioncrs. 

- V er : U - 

h.1..2jar&tianaT. (. O3:.. 	 . .AcEponcierIt2. 

Sir, 

I am directed to forward herewith for your information 

and necessary action a certified copy of the 

of thiE'Coürt dated i5.4.194 
	ossed in the mattr-- 

N • • .---.---• - 

above_mefltt.0ed. 	 -• 

Yo-'i- - 	hfuilY. 
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ASSISTANT 1F/I RAR 
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